Minutes of Exim Facilitation Committee (EFC) meeting No. | 1/AM-20 dated |8.03.2020 for import of restricted items

Meeting No. 11 of AM-20 of EXIM Facilitation Committee (EFC) was held on 18.03.20 at 3.30 PM in Room No. 4, H-Wing, Udyog
Bhawan, New Delhi under the chairmanship of Shri K.C, Rout; Additional Director General of Foreign Trade to consider the applications
for import of restrigted items.

- 4 The following members attended the meeting:

(i) Shri Rajbir Singh, Joint DGFT, DGFT

(ii) Shri Nirmal Kumar, Dy, DGFT, BGFT

(iii) Shri Gaurav Kumar, STA'B DRDO

{iv) Shri Gandharya Nagpal, Scientist *C", D/o Biotéchnology
(v) Shri Vikrant, Scientist *C" BIS

(¥i) Shri Nand Lal, Consultant, DPIT

(wii) Shri Abdul Sadig Khan, FTDO, DGFT

3 Total number-of cases considered in the meeting was 341, The committee decided that as in the past, all NOC/documents
received/conveyed by the concerned commitiee members will be incorporated in the minutes as and when uploaded. Accordingly, 25
cases were approved, 02 cases were rejected, 08 Cases were closed & 306 cases were deferred. Where two or more technical authorities
have recommended different quantities, the Jower quantity has been approved by the Committee. The case recommended for approval at
SI. No. 188, 209 and 226 will be submitted for approval of the Director General of Foreign Trade under Para 2.20 of Foreign Trade Policy
2015-2020 and approval will be separately communicated.

4. The Regional Authorities of DGFT are required to issue import authorizations as mentioned below the cases which have been
approvid by the Committee.  The enclosures, wherever required would be sent by DGFT Haqrs by e-mail (if enclosures are not received
within one week of uploading the minutes on DGFT website, the Regional Authority may remind DGFT (Hgrs) by e-mail on impont-
dgft@nic.in). The Regional Authorities must issue import authorizations with the conditions as indicated and after ensuring that the fie
has been paid at the time of submitting the application to DGFT (Hgrs). They muist also cross verify the details mentioned in the impaort
authorization with that in the ANF-2M submitted by the applicant, DGFT ( Hgrs) will not send separate import permission letters except
where permission has not been mentioned in the approved cases, in the table below:

SI. | Name of the applicant & file No. | Date of Item for CIF value | StatusPan-] Department of Animal

No. receipt import (lakh) Husbandry. Dairving & Fisheries

(DAHDEF)

I | Mis. Fortune Associates, - [ 010119 |2 PairsofCat | 147 DAHD&F  vide OM  No. |
Hvderabad, and 5 Pairs of 1010201 33201 7-Trade dated
DES3AREAMIYE-11IC Cigmsbok 22.04.19 has recommended for import

of 02 Neos. of cas. subject 1o

recommendation  from  MolF&CC.
| The committee accordingly decided 10
seek comments from MoEF&CC(WL).
The request for import of Gemsbok his
-already been rejected by the EFC in s
meeting dated 26.04.19.  Comments
sought from MoEF&CC on 20.06.19
on 2 pairs of Cat,

|2 | Mis. Delta Exim Services, Mumbai. | 29.05.19 | 110 pairs of | 202.6 Rejected as not recommended by |
01/53/8/E/AM20/D-5/1C | Live Horses DAHD&F  vide OM  No.
110102(1)/3/2017-Trade dated
' I 19.03.2020
3 | Mis. Renjith KS, Kerala. - | 20519 500nes.of | .21 | Comments sought from Dio ALD&EF

nlf;ma.ffmmzwmm_glc Live | | on 27.06.2019, DAHD&F vide e-mail

A



Ornamental | dated 25.07.19 has sought information
Fish from the applicant. Hence, the
applicant is to submit above details
directly to DAHD&F with copy to

_ DGFT,

4| Mis. Qualitat Products (India). 05.07.19 | 100000 nos. of | 344,70 ‘Comments sought from Dio AHD&F
Ch:mdig,arh.UHSS.*’&-"EJ’AMEG.-"Q— Bovine Semen on 10.07.2019. DAHD&F vide OM
I/1C No. L-11010Z(1)/9/2019-Trade dated

01.08.19 has sought information from
_ the firm.

5 | M/s. Green Hills Avian Science and | 8.07.19 8 Pairs of Ara | 13.5 Comments sought from Dio AHD&F
Engineering, Tiruchirappalli chloropterus and MeEF&CCIWL) on 11.07.2019,
O1/53/8/E/AM20/G-12/1C “and 2 pairs of Recommended by DAHD&F vide OM

Ara ararauna Mo, HOI02W3/2017-Trade:  dated

with cites 24.09.19,

permit
|6 | Mis.Life Style Aqua, Bangalore | 10.07.18 10,82,000 nos. | 54.] Comments sought from Dio AHD&F
OLS3/8/ AM2O/L-71C of Ormamental on 11.07.2019. DAHD&F vide e-mail
Fishes dated 24.07.19 has informed that the
firm has not submitted the application
| @s per the preseribed format of revised
sanitary protocol for  import of
Ormnamental fishes into India and
requested the firm to submit the
application in the prescribed format at
carliest.

7 M/s. Golden Traders, Chennai. 17.07.19 523500 nos. | 49.10 Gummn_:nts sought from Do AND&F
O1/53/8/ELAM2DIG-15/1C Ormamental on 24072019 DAHD&F vide e-mail

Fish dated 25,07.19 has sought information
from the firm,

8 | M/s Faizahemad Gulammohmed 11.09.19 | 7 Nos Live 1.7 Comments sought from D/o AHD&F |
Momin Croats (Capra on 16.09:2019, DAHD&F vide e-mail
01/53/87E/AM20/F-13/1C Aegagrus dated 18.09.19 has sought information

Hircus) Kapla from the firm.
Gulabi Breed

9 | Mis Yogesh Singh, APCG & 19,09.2019 | 6 Nos Plain | Nil Comments sought from Do AHD&F
Dyirector, Chennaj Feebra & MoEF&CC (WL) on20.09.2019
01/53/8/E/AM20/Y-4/1C (Eqques

quagga)

2 Mos Siamese
| Crocodile

{Corcodytus

samensis)

10 | Mfs. Manpreet Singh, Amritsar 05.10.19 | 2 Box. Two 24 Comments sought from Dio AHD&F
(01/33/8/E/AM20/M-46/1C Pairs of grey on 11.102019. DAHD&F vide e-mail

wound dogs, dated 15.10.19 & 20.11.19 has sought
one male and information from the firm,
one female




Mis Usman Ismail Laifdawala, 11.10.19 INos 32.0 | Comments sought from Dio AHD&F |
Mumbiai Warmblood on 15 10.2019, DAHDE&F vide e-mail
O1/53/8/E/AM20/1-6/1C breed horses dated 12.11.19 & 22.11.19 has sought
two (2) information from the firm,
colt/stallion/ge
| Iding asd ene
(13 flly/mare
aged 02 to 20
years
(12| Mis Sudarshan Enterprises, Nashik | 12,1019 | 300 Nos 10,0 Comments sought from D/o AHD&F
O1/53/8/EAAM2O/S-104/1C Bovine semen on 15102019, DABD&F.
of improved DAHD&F vide c-mail dated 06.11.19
cattle breed has sought information from the firm.
pure gir

13 M3 Friends Equestrian In&igenaus 2110, 19 |3 Nﬂi Live 228.0 | Comments received from DAHD&F |
Sports Society., Noida | horses for vide OM No. 110102(1)/3/2017-Trade
01/53/8/E/AM20/F-15/1C spoits’ dated 13.03.20, However,

J8(TradeVDAHDE&F has requested 10

Chairman, EFC to hold the cases of

live horses till further comments from

DAHD&F. Accordingly, the

committee decided to defer the case

till further comments received from
) DAHS&F,

I4 | Mis Vimta Labs Lid.. Hyderabad | 24.10.19° | 28 Nos beagle | 76.8 Comments sought from Dio AHD&F

O1/53/8/E/AM20/V-26/IC dogs 7 months on 24102019, DAHD&Y vide e-mail
old male dated 11.12.19 has sought information
28 Nos beagle from the applicant. The firm vide e
dogs 7 months mail dated 20.12.20 has furnished the
old female reply to DAHD&F,

IS | M/s Maria Policroniades, 2510.19 | 1 Nos dog, a7 ‘Comments sought from Dio AHD&F
California,, USA medical on 28.10.2019, DAHD&F vide e-mail
DH33/REAMI0M-50/1C service animal dated 12.11.19 has sought information

from the firm,
16 | Mis. Sanuj Bhatia, California, USA | 29,10.2019 | | Nos Pet Cai | 0] Comments sought from Dio AHD&F
O1/53/8/E/AM20IS-1 15410 on 30.10.2019, DAHD&F vide e-mail
| dated 13.11.19 has sought information
from the firm.
17 | Ms. Bharat International, Thane 31.10.19 | 20NosSnos | 45.0 Comments sought from D/o AHD&F
017/55378/EAM20O/B-33/1C of stallion/colt an01.11,19. DAHD&F vide e-mail
& 13 nos of dated 20.11.19 has sought information
broodmares/fil from the firm.
ligs; 1510 12
YEars
18 | Mis Aquabriao, Coimbatore 07.11.2019 | 100000 Nos. 200 Approved as recommended by
O1/53/8/EAM2O/A-86/1C fresh water DAHD&F vide oM No.
ornamental 1HOT02(1)/3/2017-Trade dated
i | fish 27.02.20 |

-



qCLA_ Mew Delhi m:iy issuie the import authorization
listed in the sanitary health protocol vide OM No. 350
application for a proportionate CIF value subjeet
Trade dated 27.02.20 as well
| applicant and CLA New Delhi,

as usual conditions of import

100000 Nos
live
ormamental
fish

10 the applicant for import of only those aramental fishes permitted species |
28102008-Fy (Trade) dated 09.03.2017 from the countries mentioned in the-
1o the conditions mentioned in the DAHD&F vide OM No. 110102(1)/3/2017-
authorization. The enclosures will be sent separately by e-mail to the

19 | M/s Riddhi Shah., USA 07.11.19 |1 pet dog 52 Comments sought from Dio AHD&I

O1/53/8/EAAM20/R-44/1C on 08.11.2019, DAHD&F vide e-mail
dated 20.11.19 has sought information
from the firm. The applicant vide e-
mail dated 15.01.20 has furnished reply
to DAHD&F. _

20| M. National Centre for Biological | 20,11.2019 | 150 Nos 15 Comments sought from Do AHD&F
Sciences, Bangalore L.aboratory on 21112019
01/53/8/E/AM20/N-26/1C Mice (Mus

musculus)
150 VLS
Frozen
laboratory
mice
embryoesisper
ms in ,

_ vials/siraws

21 | M/s. National Centre for Biological | 20,11.2019 | 200 Nos 18.5 Comments sought from D/o AHD&F
Science, Bangalore Laboratory o 2], 112019
O1/53/EAAM2OIN-2T/IC mice {mus

musculus)
100 VIS
frozen
laboratory
mouse
embryo/sperm
5

100 Nos
laboratory rats
(Rattus
norvegicus)

22 | M/s Hester Biosciences Ltd, 18.11.2019 | 230000 Nos | 205.9 Comments sought from Dio AHD&F
Ahmedabad spf hatching on 20112019
01/53/8/E/AM20/H-24/1C egges '

|23 | Mis Kousalya Agro Farms, 11.11.2019 [ 48Nes | 32.1 Comments sought from Dio AHD&F
Nalgonda Telangana Purcbred live on 18.11.2019. DAHD&F vide e-mail
O1/53/8/E/AMZOK-25/1C Swing dated 22.11.19 & 02.01.20 has sought
12 Nos information from thé firm,
purebred live

ol



| MJs National Centre for Biological |
Science, Bangalore
O1/53/B/E/AM20/N-20/1("

S e

12.06.19

value

| RA Bangalore may issue the import authorization to
Laboratory Mouse sperm straws (11}

| 200 Nos, of

the ﬁigg‘ni for
100 Nos of Mouse Embryo Vials
of Rs: 25,13,612/- (USD 35000) subject to the condition mention
dated 27.02.20as well as with actual user condition besides other usual

Laboratory
mice Mus
Mustulus
200 Nos
Laboratory
mouse sperm
straws/mouse
embryo vials
100 Nos
Laboratory
rats Rattus
norvégicus

Approved  as  recom mended hy_
DAHD&F vide oM No.
L10102(1)/3/2017-Trade dated
27.02.20

import of (i) 200 Nos. of Laboratory Mice (i) 100 No.
and (iv) 100 Nos, of Laboratory Rats fromUSA for a CIF
ed in the DAHD&F vide OM Na. | 10102(1V/3/2017-Trade
conditions of import authorization. The cnclosures will be

sent by e-mail to the applicant and RA Bangalore. _ _

(25 | Mis RN Internationa] Services, _"l"im.iﬁ'ﬁ”?Tﬂ'R-EErEEi:-—I's.s_ ~ [DAHDEF vide ©oM o]
Telengana chicks 11010201 /3/201 7-Trade dated
01/53/8/E/AM20/R-46/IC {Captive bred) 13.03.20 has recommended the import

ohe month of Java Peafowl, subject to NOC from
old. Struthio MoEF&CC  (WL). However,
camelus DAHD&F has not recommended the
10 PRS Java import of Ostrich Chieks.
peafowl Accordingly, the commitiee decided 1o
(Captive bred) reject the request for import of Ostrich
6 months old, Chicks and to seek comments  from
Pavo muticus MoEF&CC  for import of Java
Peafowl.

26 | M/s Nisaba Godrej, Mumbai 10,1219 [3Nos.of | 637 Comments sought from Dio AHD&F .
01/53/8/E/ AM20/N-29/1C Horses on 11.12.2019. PAHD&F vide e-mail

dated 08.01.20 has sought information

_ from the firm.

27 | M/s. Red Bam Farm, 133219 [ 250 NesLive | 1513 Comments sought from D/o AHD&F |
Chikkaballapur, Karnataka rabhithares: on 16.12.2019. DAHD&F vide e-mail
O1/53/8/E/AM20/R-49/1C 250 Nos Live dated 08.01.20 has sought information

Buinca pigs from the firm. Reply received from the
200 Nos Live firm has been forwarded 1o DAHD&F,
sheep DAHD&F vide e-mail dated 28.02.20
100 Nos Live has again sought information from the
cows and bulls firm.  The firm vide e-mail dated
100 Nos Live 17.03.20 has furnished reply to the
buffalos query of DAHD&F

100 Nos Live

swines/pigs




[ 50 Nos Live -

hepatocytes, 5
million cells /
ML (i)

20 Nos Male
cynomolgus
monkey liver
microspmes -
10mg 0.5ML
vial (iii)

5 Nos male
cynomolgus
monkey liver
B9 meg 03
ML Vial and
(iv)

200 Nog
Cynomolgous
maonkey
plasma
K2EDTA
male — 2000
ML per LOT
200 aliquots

A | |

=

@10 ML each |

camels
30 Nos Live
asses/donkeys
250 Mos Live
| domestic
chinchillas
28 | Mis Biotools (India). Bangalore 17.12.19 | Box frozen | 8.0 Comments sought from D/o AHD&F
O1/53/8/E/AM20/B-38/1C canine semen on 17.12.2019,
50 straws _
29 | M/s Embassy Projects Pvi Lad. 16,1219 | 12'Nos Horse | 77.0 | Comments sought from Dio AHD&E |
Bangalury on 17.122019. DAHD&F vide e-mail
O1/53/8/E/AM20/E-1441C dated 29.01.20 has sought information
. i - 5 e =—_ "} from the firm. =
30 | Mis Syngene International Ltd, | 19,1215 | (i) 20 Nos 2338 Approved for (i) 20 Nos Male
Bangalore Male cynomolgous monkey cryopreserved
O1/53/8/E/IAM20/S-135/1C cynomolgous hepatocytes, 5 million cells / ML (ii)
| motikey 210 Nos Male eynomolgus munkfy
liver microsomes — 10 mg 0.5ML vial
cryopreserved

(iii}5 Nos male cynomolgus: monkey
liver 89 30 mg 0.5 ML Vial, as
recommended by DAHD&F  vide
OM  No.  110102(1)/3/2017-Trade
‘dated  13.03.20. For import of
Cynomalgous  monkey plasma,
DAHD&F  has  informed  that
Sanitary Import Permit {SIP) s
required, hence the firm is requested
to apply for SIP at https:/sip.nic.in.

RA ‘Bangalore may issue the import authorizition to the applicant for import of (1) 20 Nos Male cynomolgous monkey |
) 20 Nos Male cynomolgus. monkey liver microsomes — 10 mg (LSML vial iy 5
Nos male cynomolgus monkey liver 89 30 mg 0.5 ML Vial from USA for a propertionate CIF value subject to the condition
vide-OM No. 110102(1)/3/2017-Trade dated 13.03.20 as well ‘as' with actual user condition hesides

other usual conditions of import authorization. The eniclosures will be sent by e-mail to the applicant and RA Bangalore.




31| M/s. Vivo Bio Tech Ltd, Telangana | 18,12 19 73@@&1‘? (5517 | Comments sought Fom Do Al ID&F |
DUA3B/EAM20IV33C | Rats on 30.12.2019
300 Nos
Female Rats
125 Nos
| Female
Rabhits
[ 300 Nos,
Male Mice
1500 Nos
Female Mice
73 Nos Male
Rabbits
32 | Mis Kerala Live Stock | 190219 | 10000 Nes. | 11458 | Commens ‘sought from D/o AHD&F
Development Board Lid, Sex Sorted on30.12.2019
Trivandrum Beovine Frozen
01/53/8/ B/ AM2O/E-30/1C Semen Straws _
33| MUs Shruti Vora, Gurgaon | 24.12.19 I Nos. of 60.0 Comments received from DAHD&EE
UL/53/B/E/AM20/S-138/1C Horse vide OM No, 101020 1)3/201 7-Trade
-dated 19.03.20. However,
IS(Trade)DAHD&F has requested to
Chairman, EFC to hold the cases of
live horses till further comments from
IXAHD&F, Accordingly, the
committee decided to defer the case
till further comments received from
DAHS&F, |
34 | Mis Assam State Zoo-Botanical 021219 [sNoswhitt | Wi | Comments sought from Dio AHDEF
Garden, Guwahati winged wood on 06.01.2020. DAHD&F vide c-mail
D1/33B/EAM20/A-9T/1C dated 02.03.20 has sought information
from the firm.
Recommended by MoEF&CC vide
Letter No. 3-31/2019 WL dated
18.10.19
35 Mig Nigmhgar, .leam,_Mad-f:lﬁ_ | os.01.19 |2 Nos. of Cat 01 _A—ppmm Cas Eummnﬁ E
Pradesh DAHD&F vide OMm No.
G538/ EIAM20/N-3 11 LEO102(1)/3/2017-Trade dated
el — =4 T —
CLA New Delhi may issue the import authorization to the applicant for import of 02 Nos. of Live Pet Cats (as per DAHD&F OM
Moo TIHD2(13/2017-Trade dated 13.03.20) from Bussia for a CIF value of Rs. L1168/~ (LISD 555) subject to the condition
mentioned in the DAHD&F vide OM No. | FOTO2(1)372017-Trade ddted 13.03.20 as well as with-actual user condition besides
other usual conditions of import authorization, The enclosures will be sent by e-mail to the applicant and CLA New Delhj,
36 | MUs Suresh Kaladi, Tamil Nadu | 080130 3Nos.of Pet | Nil Comments sought from Dio AHD&F
O1/53/8/E/AM20/S-143/1C Dog on  08.01.2020. DAHD&F vide
19.02.20 has sought information from
: J_ the firm:

2
F



T

(08.01.20 | 6.60.000 Nos. | 3940

Comments sought from MDﬁ{WT

O1/33/8/ 1A AMR0/V-3 540 of turtles (as & Do AHDEF on 08012020,
per ANF-2M) DAHD&F vide e-mail dated 17.01.20
_ has sought information from the firm.
38 | M/ Modern Pet Centre. Kolkata 06.01.20 | 81,000 Nos. of | 12.8 Comments sought from MOEF (W1.)
OL/S3/B/EIAMZOM-5T/IC turtles (as per & Do AHD&F on 08:01.2020,
L ANF-2M)
39 | M/s A3 Express Cargo, Chennai _ﬂ'?._l_]] 20 iiﬁﬁ"S‘ptlw_ 8.3 Comments Sought from Dip —
O1/53/8/E/AM20/A-98/1C white s¢same Agriculture Cooperation and Farmers
_ seed Welfare on 03.03 20
40 M/s Star Born Stud & Agri FErm, (271219 | 5Nosof 600 Comments received from DAJ ID&F |
Chandigarh Horses vide OM No. 110102(1)/3/2017-Trade
O1/53/8/E AM20IS-145/1C dated 190320, However,
IS(Trade)DAHD&F has reguested to
Chairman, EFC 10 held the cases of
live horses till further comments from
DAHD&F, Accordingly, the
committee decided to defer the case
till furthér comments received from
DAHS&F.
41 | MJs Suhani Farms, Bangalore | 08.01.20 | 1000 Nos 329.0 Comments sought from MOEF (WL
O1/53/8/E/AM20YS- 136/1C Exotic live & Do AHD&F on 10.01.2020.
parrots DAHD&F vide e-mail dated 07.02.20
cockatoos, has sought information from the firm.
macaws, '
CORUTES,
antazan
parrots,
African grey
parrots,
budgerigars,
£rass
parakeets,
caliques
42 | Ws Assam State Zoo Cum 09.01.20 4 NE{EE':I T 1 Eﬁnfﬁm@ ﬁ‘ﬁ[}r’nTHDF |
Botanical Garden, Assam #chra on 13.01.2020. DAHDA&T vide e-mail
O1/53/ 8/ E/AM20/A 5910 dated 03.03 20 has sought information
from the firm,
Recommended by MoEF&CC vide
Letter No. 3-31/2019 WL, dated
18.10.19. DAHD&F vide e-miail dated
02.03.20 has sought information from
the firm.
43 | M/s Md Shahabuddin, West Bengal | 09.01.20 | 1boxgrey |28 | Recommended by DAHD&T vide OM |
UIISSHRFI:Z“AMZﬂIMljﬂa'IC parrot N LIOT02(1%3/201 7-Trade dated
{psittacus: 13.03.20 for Hingerback tortoise: home
erithacus) --- 20 pes (kinixys homeanan), 20 pes
L [¥pes | | Bel (kininys bellians), 20 pcs forest

o

B




16 Box
Hingerback.
lortoise: home
{kinixys
homeanan) -
20 pes bell
{Kinixys
belliana) — 20
pes forest
(kinixys ¢rosa)
—20 pes
chameleon ; :
veild
(chamaeleo
calvptratus) 10
pes fischers
(kinvongia
fisheri) — 10
pes ball
pythen
(python
regius) - 20
pes

| M/s Cadila Healtheare Ltd., Gujarat
O1/53/8/E/AMR0/C-353/1C

10.01.20

(kinixys erosa), chameleon: veild, 10
pes (chamaeleo calyptratus) 10 pes
fischers (kinyongia fisheri) and 20 pes
ball python (python regius). However,
the committee noted that the request of
the firm is for trading  purpose.
Accordingly, the committee decided
Lo reject the case.

laboratory
animals — 760
Nos. (380
muale mice
strains & 380
female mice
sirains as per
attached
annexure-1)

309.5

Comments sought from Do AHD&EF
on 13.01.2020

45

M/s Modern Pet Centre, Kolkata
{EIJ’ESEEIEM‘LMEDIMLﬁGHC

46

10.01,20

_S'ﬁﬁﬁus.
Exotic
parakecets,
parrots,
macaws,
cockatoos
hirds

M/s Glenmark Pharmaceuticals
Lid.; Mumbai
01/83/8/E/AM20/G-47/IC

13:01.20

83.0

i T@]mme_ms sought from MOEF (WL) |

& Dlo AHD&F on 13.012020.
DAHD&F vide e-mail dated 15.01.20
has sought information from the firm,
The firm vide e-mail dated 16.01.20
has submitted reply to DAHD&F,

500 Nos SCID
CBA Mier-

pricdesidiericn
crl M/F Mice

a7

M/s Suhani Farms, Bangalore
O1/53/8/F/AM20/S-158/1C

17.01.20

S18.0

Comments sought from Dio AHD&F
on [6.01.2020.

4 Nos Live
horses

zorses (horse
| hybrid in the

3.6

Comments sought from Dio ALD&F
om 2.01.2020,

]
#



age group of 3

menths ta:15
years — in all 4

fumbiers 2

mile and 2

female

|48 | M/s Anka Ruo Chatragadda, 17.01,20 |1 Nos, Pet dog | .05 Comments sought from Do AHD&EF
Telangana o 22.01.2020, DAHD&F vide e-majl
01/53/8/E/AM20/A-104/1C dated 31.01.20 has sought information

from the firm. The firm vide e-mail
dated 03.03.20 has furnished reply to
DAHD&F,

49 | M/s Syngene Intemational Ltd, 16.01.20 | 3000 Nos 26053 Comments sought from Dio AHD&F
Bangalore Mice on 22.01.2020.
01/53/8/E/AM20/S-163/1C 4180 Nos Rats

3600 Nos
Mice

6000 Nos
Mice
22000 Nos:
Mice
14000 Nos
Rats

| 50| M/s Syngene International Lid, 160120 | SOVLS male | 1464 ‘Comments sought from Dio AHD&F
Bangalore cynomolgus en 22.01.2020
01/53/8/E/AM20/S-161/1C monkey

cryoplatable
hepatocyies: -
51| Mis Syngene International Ltd, 16.01.20 | 100 VLS male | 1593 Comments sought from Dio AHD&F
Bangalore ' cynomolgus on 22.01.2020. The firm vide e-mail
01/53/8/E/AM20/5-162/1C monkey dated 07.02.20 has furished reply to
cqfqpfcserv&_d DAHD&F,
hepatocyies 3
million cells
52| M5 The Zoos and Parks Authority | 18.01.20 | 6 Nos4 nos of | 07 Comments sought from Dio AHD&F
of Telangana, Hyderabad castem grey on 24,01.2020.  Recommended by
01/53/8/E/AM20/T-43/1C kangaroo MoEF&CC vide OM No. 3-31/2019
macropus ‘WL dated 15.10.2019
giganteus 2
maie ; 2
female-and 2
nos meerkat
suricata
Suricatta. |
male:] female
53 | MJs Sun Pharma Advance Research | 22.01.20 | 200 Nos 1187 | Comments sought from Dio AHD&F
Company Ltd., Baroda female BN 50 on 28.01.2020
| OV/S3/8/E/AM20/S-1 72/1C Nos male BN

[0

Kl




[ lewis rat 200

| rat 50 Nos

female BN rat
200 Nos male

Moz fermale
lewss rat 100
Nos male €1
rat 100 Nos
female CD ras
200 Nos male
BN rat

M’s Lupin Ltd. Mumbai
O1/53/8/E/AMR0/L-16/1C

24.01.20

434 Nos Nod
ce-pride seid
N2rg
imlsug/jictac
(huNOG)
mice male and
femate mice
from LISA,
UK Germany,
Israel, Spain,
Netherlands,
ltaly and
france

34651

i Comments _S:Gught from Dio AHD&F
on 30.01.2020

| M/s Ajit Kulkarni IES. sri
Chamarajendra Zoological Garden,
Mysury
01/53/8/E/AM20/A-109/1C

240120

3 Nos iﬁ‘rpurt
of | male and
2 female
African
hunting
cheetah 1o
MYSOFE 200 as
a part of
animal
exchange

M/s Lupin Ltd,, Maharashtra
01/53/8/E/AM20/L-15/1C

24.01.20

200 Nos, of
mice

32

on 30.01.2020

Comments sought from D/o AHD&F

- Comments sought from DVo AHD&F
on 30.01.2020

M/s Meemee Aquatics, Kochi,
Kerala
O1/53/8/E/AM20/M-T 111G

35.01.20

10000000 Nos
live milk fish
(Chanos
chanos) fry

Ms Sayed Muiz Ahmed, Bangalore |
01/53/8/F/AM20/S- 1 82IC

290120

2 Nos feline |
Himalayan,
feline i“ersia_n

36.0

on 03.02.2020

| Comments sought from Dio AHDEF
on 06.02.2020

Commenis sought fromD/io AHD&F |

Mis SLN Enterprises, Bangalore
01/53/8/E/AM20/S-187/1C

31.01.20

3000 Nos

[ ﬁs_h

discus/symphy
sodon discus
oraamental

38.1

Comments sought from Dio AHD&F
on 06.02.2020

[

5

f



01/S3/8/EIAM20/K-42/1C

Mol % o

it

I

M/s Saleem Pasha, Bangalore 31.01.20 |6 pet cats Nil Comments sought from Do ATTD&F
01/53/8/E/AM20/S-186/1C on 06.02.2020
61 | Mis United Exim, New Delhi 30.01.20 | 25000 kes 122 | Comments sought from Do AHD&F
01/53/8/E/AMR0/U-9/1C frozen on 06.02.20720
pangasius
fikket latin
name
hypophthalum
S pangasius
62 | M/s Suhani Farms, Banealore 09.0220 | 7 Nos, Live 24.5 Comments sought from D/o AHD&EF |
01/53/8/E/AM20/5-193/1C horses and on 11.02.2020, DAHD&F vide c-mail
ponies dated 26.02.20 has sought information
from the firm. The firm vide e-mail
dated 12.03.20 has replied 1o the fuery
of DAHD&F
63 | Mis Vasantha Nithiyanantham, 100220 | 1 grs sneak Nil Comments sought fromD/o AHD&F
Chennai diomestic cat on 13022020
01/53/8/E/AM20/V-44/1C
64 | Mis Raju Das, Kolkata West 11.02.20 | 200000 Nos 62.7 Comments sought fromD/o AHD&F
Bengal Discus 50000 | on 13.02.2020
D L/53/8/E/AM20/R-79/1C blood parrot
cichlids-70000
convict
cichlid-20000
flower homn-
30000 pearl
gourami-
10000 giant
gourami-
20000
65 | Ms Vimta Labs L1d., Hyderabad | 11.0220 | 32 Nos beagle | 1107 | Comments sought fromDio AHDEF |
O1/53/8/E/AM20/V-46/1C dog 7 months on 13.02.2020
old male
66 | M/s Vasantha Nithiyanantham, 100220 | 1 grs peck _ Nil Comments sought from Dio AHD&F |
Chennai domestic cat on 13.02.2020
01/53/8/E/AM20/V-45/1C '
| 67 | Ms Jai Research Foundation, 27.01.20 | 1000 Nos rat 168.4 | Comments sought from Dio AHD&F
Mumbai 000 Nos on 04.02.2020
D1/53/8/E/AM20/1-3441C mice
100 Nos
rabbits
100 Nos
Suinea pigs
68 | Mis Kine M Aass, Norway 100120 | 01 Pet dog = ‘Comments sought from DAHD&F on |
01/53/8/E/AM20/K-45/1C 18.02.20 _
69 | Mis Kirti Singh, Delhi 140220 [T malePerdog | 08 Comments sought from Dio AHD&F |

K



[ 70 | M ISER, Pune 120220 [ 1000Nes | 32 Contments sought from Dio AHD&F
DHS3/BEAM20/-561C Drosophitla on 17.02.2020, DAHD&F vide OM
promise fly Ne.  110102(1)3/2017-Trade  duted
lines 19.03.20 has informed that they have
ng comments to offer as the item does
net come under the purview of them.
Accordingly, the committee decided 1o
seek comments from o
Biotechnology,
|71 | MSPK Import and Export, 120220 | 12box 40.6 Comments sought from Dio AHD&F
Kolkata tenulosailisha on 17.02.2020
O1/53/8/E AM20/P-60/1C
| 72 | M/s Ravee Panjwani, Pune 14.0120 | 1 pet dog 05 Comments sought from D/o AHD&F
01/53/8/E/AM20/R-81/1C on 19.02.2020 .
|73 | M/s Jai Research Foundation, 15.01.20 | 65 Nos beagle 106.6 | Comments sought from Dio AHD&F
Maharastra dog 4 month on 19.02.2020
01/53/8/FIAM20/)-39/1C old female
63 Nos beasle
dog 4 menths
old male
74| M/s Amit Kumar, Director, Bihar | 15,0220 | 12 Nos royal 001 Comments sought from /o AHD&F
01/53/8EFAMIOMA-121/10 python 1:2 one on 19022020
male & twip
female, rhine
Jguana 1:2 onc
male & two
female, nile
crocodile 1:2
one male &
two female,
green
anaconda |:2
one male &
two female to
import
krokodille
Z00,
ovstrupve],
Denmark
|75 | Ms Suven Life Science Lid., 18.0220 |96 Nos Live 582 | Comments sought from Dlo AHDET
Hyderabad samri miice, on 20.01.2020
M/S3EEAM20/S-203/1IC 12-16 weeks,
male: 48 &
female=48 nos
96 Nos
Samp8-live
thice —male &
female - 12-

13



; SR

Part-2 Department of Industrial

Teweeks |
76 | Ms Suven Life Seience Lid. 170220 | 200 Nos swiss 34 Comments sought from Die AHD&E
Hyderabad micerhsdicr on 20.01.2020
01/53/8/E/AM20/S-198/1C (CD)-
male&temale-
&7 weeks-
100N as

77 | Mis Badam Agro Farms, 03,0320 | 10 pairs of 14.53 | Comments Sought from Do ATDEF
Hyderabad Shetland Pony on 06.03.2020
D1/53/8/E/ AM20/B-54/1C Equus

_ _ f‘aballus _

78 | "ﬁﬂm-ﬁnaﬂlhmmﬁamﬂ, j 27.02.20 01 No. of Pet R E] Comments sought fromDAHD&F on |
Chennai dog 05.03.2020
01/53/8/E/AM20/A-133/1C

79 | MUs IISER Kolkata, Nadia, West 21.0220 | 3 Nos Mice M 2.9 Comments sought from Do AHD&F |
Bengal b6. 129s2-cd4 on 25.02.2020
01/S3/8/E/AM20/1-58/1C ‘6 Nos mice f—
b6. 12953-¢cdd4
& MNos mice
b6, 129s2-
cdia
3 Nos mice m
b6, 12952
} cda

Policy & Pmmmmn_ (DIPP) & Ministry of E

nvironment & Forests {Pri:':EI"}

80

M/s. Techno Feeders: Kanpur,
DU33/B/EAM2OIT-1/1C

23.03.19

| Zine Dross

B0

| The committee noted that as per
NMotification No. 51 dated [8,03.2020,
import of Zin¢ Dross under [TC (H5)
Code 26201910 is permitted freely to
the actual user or to the trader on
behalf of the actual users authorized by
SPCB on one time basis and subject to
verification of  documents by the
Custom  Authority as specified in
Schedule VI of the Hazardous and
other  Wastés (Management and
Transboundary ~ Movement  Rules,
2016). Accordingly, the committee
decided to close the case,

Mis. SKY Rubber Industries,
Rajkot
Dl-.-’iJf&-’E"A?’«ﬂWE*P-"IC

20.04.19

2290 MT of
Rubber Tyres
Scrap ds per
ANF-2IM

H05.00

Comments  sought  from MOEF
(HSMD) & DIPP on 23.04.19. Last
reminder sent to MoEF&CC (HEMI)
| vide agenda note dated 28.01.20,

R.e-:nmmendnd by DIPP vide OM No.
F~4'.FIEI IEJ’ZEJ'EB]!J TSW daf,ed 23 7, Il}

Y




M/s. Mf_l'n'y Metals Private Limited,
Renigunta
01/53/8/EIAM20/M-3/1C

17.04.19

83

M/s. R.G. Industries C orporation,
Bahadurgarh, Haryana,
O1/53/8/ E/AM2O/R-5AC

| 04.05.2019 |

4500 MT of
lead Battery
Plates
Covered by
ISR Code
“RAILS”

3993 75

Recommended by MoEF&CC vide
OM No. HSM-23/60/2017-HSM dated
30.11.2017, The committee noted that
the: firm has submitted CA certificate
dited 10.06 2019 indicating data for
the years 2015-16, 2016-17 and 2017-
18, But, not submitted the data for the
year  2018-19, The committee
sccordingly.  decided to  seek
production consumption data for the
ltast three years ie. 2016-17, 17418 and
18-19, The firm vide letter dated
I7.06.19 has submitted the -above
details, However, the committée noted
that the NOC of MoOEF&CC has
expired. Accordingly, the commitiee
decided to seek fresh NOC from
MoEF&CC.  Accordingly, comments
of MoEF&CC has been sought on
17.07.19. Last reminder sent to
MOEF&CC (HSMD) vide agenda note
dated 28.01.20.

9000 MT used
Tyre Scrap
and Rubber
Tube Scrap

4212

Comments  sought  from MoEF |
(HSMD) on 06.05.2019. Last reminder

sent to MoEF&CC (HSMD) vide

agenda note dated 28.01,20

DIPP vide OM No. P-47013/31/2019 |
T.5. dated 170519 has sought

information from the firm, DIPP vide

OM No. P47012/312019 1.5, dated

17.09.19 has again sought cerain

information from-the: firm, The same

has been communicated to the firm

vide e-mail dated 25.09.19. Hence, the

firm is to furnish the reply directly 1o

DIPP with copy to DGFT,

Mis. Emaar Lead Company Private
Limited. Coimbatore,
01/53/8/E/AM20/E-4/1C

28.05.19

7200 MT of
Lead Battery
Plates

5:3}24;ﬂ

Commenis _snughl from MOEF
(HSMD) on 29.052019.  Comments
sought from DIPP on 26.11.19, DPUT
vide OM No, P-47012/71/2019-TSW
dated 14.01.20 informed that DPIIT is
not concerned with the import of Lead
Scrap for recveling and MSME/M/a
Mines may be consulted in the
matter.As  sugpgested by  the
representative: of DPHT, comments
sought from DPIIT again on 05.03.20.

M/s. Rajhans Oil Extracting Pvt.

|5

11.03.19 [ 5100 MT of

178.5

Comments  sought  from MOEF

A



Ltd. Haryana. 01/53/8/1 AM20/R-
9/1C

86

M/s. Cpnsaﬁgm India Private
Limited, Kottayam,
01/53/8/E/AM20/C-1 111C

Used Rithber
Tyres Scrap

reminder sent 10 MoEF&CC (HSMD)
vide agenda note dated 28.01.20

fﬁ_ﬂ{}ﬂ 'I_Qgﬂ._- i
Crumb/
Rubber
Buffing
Powder

24.06.19

87

M/s. Gochem Metals and
Alloys, Nalgonda, Telangana.
O1/53/8/ B AM20/GI1 440

B8

M/s. Balaji Rubber Industries
Private Limited, Salem.
01/53/8/E/AM20/B-1 710

Comments sought from MOEF&CC on
24.06.2019. Last reminder sent to
MoEF&CT (HSMID) vide agenda note
dated 28.01.20

_Recomr'm:ﬁdéﬂ by DPIT vide OM No.
P-47012/48/2019-T S, dated 12.07.19

3500 MTs 311993

Battery scrap

16.07.19

| 240719

Comments  sought from
(HSME} on 24072019, The
committee decided to seek comments
from  DPUT  also. Accordingly,
comments sought from DPIT on
25.11.19. DPHT vide OM No. P-
4T012/70/2019-TSW dated 14.01.20
informed that DPIIT is not concerned
with the import of Lead Scrap for
recycling and MSME/M/o Mines may
be consulted in  the matter As
suggested by the representative of
DPIT, comments sought from DPIIT
again on 05.03.20,

(HSMD) & DIPP on 27.05.2019. Last

MOEF

12000 MTs §90.52
Used Rubber

Tyre Scrap

Comments: sought from MOEF
(HEMD) on 26.07.2019. Last reminder
sent. to MoEF&CC (HSMD) vide
agenda note dated 28.01,24).

DIPP wvide OM Na. P24T011/212/2019-
TSW dated 09.08.19 has sought
information from the firm:

M/s. Aym Syntex Limited. Dadra
and NA. 01/33/8/E/AM20VA-49/1C

N2.08.19 175.0

'jﬁﬁ&Dﬂ nos. of
Used Steel
Bobhins

Comments sought from DIPP on
06.08.2019. DIPP vide OM No. P-
47012/56/2019-TSW dated 13.08.19
has suggested to seek comments from
DHI and Mo Textiles, Accordingly,
comments sought from DHI& Mo
Textileson 16.09.2019

M/s Jayachandran Alloys Private
Limited. Erode (TN).
O1/53/B/FE/AM20/-13/1C

300 MTs,
Lead Scrap as
per ISRI Relay

12.08.19 152125

Recommended by MoEF&CC vide
OM  No. 23/252019-HSMD  dated
22.03.19 for impart of 13,000 MT of
Lead Scrap (ISRI Code: Radio, Racks,
Relays, Ropes, Rails, Rent, Rakes and
Rains with not mere than 2% of
liguid/electrolyte by weight ina given
lot/consignment/containér). Comments
sought from DIPP on 26.11.19. DPIIT
vide OM No. P-47012/69/2019-TSW

| dated 14.01.20 informed that DPIIT is

2




i - = _]___I_ Rl e ——— i,
91 | Mis Jammu Pigments Limited, (220819 | 2650 MTS
Kota Rajasthan Lead Scrap as
O1/53/8/E/AM20/)-16/1C per ISR
| “Relay®
92 | M/s Shree Metal Works, 02.09.19 | 5000 MTS
Muzaffarnagar, Uttar Pradesh Battéry scrap,
01/53/8/E/AM20/S-62/1C like lead
battery plates
5000 MTS
Battery wastes
like scrap
drained or dry |
while intact
93| Mis Eswari Global metal idusties 031019 | 600 MTS
Pvt Lid., Mangalore (Karataka) Lead Scrap in
01/53/8/E/AM20/E-10/1C Crushed
{(powder)
Form with
atleast 60
percent Lead
content
N | R T Bl s (R

not concerned with the impart of Lead |
Scrap for recycling and MSME/M/o

Mines may be consulted in the matter.

As suggested by the representative of

DPIIT, comments sought fram DPIT

again on 05,03.29,

| 39725

Reaummgnﬁéd—bm}af}fé&&_ vide
OM  No. 23-582009.HSMD  dated
13.09.18. Commienis sought  from
BIPP on 26.11.19, DPUT vide OM Na.
P-47012/72/2019-TSW dated 14.01.20
informed that DPUT is nat concerned
with the impert of Lead Scrap for
Tecyeling and MSME/M/o Mines may
be consulted in the matter. As
suggested by the répresentative of
DPUT, comments sought from DPIT
again on (5.03.20.

79042

Comments 5uughl. from MOEF |
(HSMD) on 05092019, Comments
sought from DIPP on 26.11.19. DPIT
vide OM No. PATO267/2019-TSW
dated 14.01.20 informed that DPUT is
not concerned with the impont of ead
Scrap for recycling and MSME/M/o
Mines may be consulted in the matter
As suggested by the representative of
DPIIT, comments sought from DPIIT

“again on 05.03.20.

| 600.6

Recommended by MoEF&CC vide |
OM  No. 23-31/2009-HSMD}  dated
09.09.19 for import of (i) 9,000 MT of
Lead Serap (ISRl Code: Rains only
with not more  than 2% of
liquid/electrolyte by weight in a given
consignment/container (i) 1000 MT
of lead scrap (ISRI Code: Radio,
Racks, Ropes, Rakes, Rents, Relays,
Rails) and (iii) 2,000 MT of lead SCTEp
(ISRI Code: Powder form). Comments
spught from DIPP on 26.11.19. DI IT
vide OM No. P47012/68/2019-TSW
dated 14.01.20 informed that DPIIT is
not concerned with the import of Lead
Scrap for recycling and MSME/M/o
Mines may be consulted in the matter.
As suggested by the representative of

DPUT, comments sought from DPHT

o




[ s agai-r-r on 05.03.20.

94 | M/s Gireencell Rubber India Pvt | 12.10.19 | 3500 M1S 200.0 Recommended by DPIIT vide OM No.
Lid,, Rajkot Waste P-47012/642019 T S. dated 21.10.19.
OL/S3B/E AM20/G-3T/1C phRcumatic The committee noted that the firm has

tyres scrap enclosed the copy of NOC from vide

(Multiple OM  No. 23/92018-HSMD dated

Cuts/shreds/Pr 03.05.18, which is expired on 02.11.19,

ess Baled) Comments sought from MoEF&CC on
26.11.19,

95 | Ms Jain Metal Rolling Mills, 27.09.19 | 5000 MTS 8454.0 Recommended by MOEF&CC vide |
Chennai Lead Battery OM No, 23-130/2014-HSMD dated
O1/S3/8E AM20/ 2001 C Scrap covered 09.09.19 for import of 22,000 MT of

by ISRI Code Lead Scrap (ISRI Code: Radio, Rakes,

Rails Relays, Ropes, Rails, Rains with not

3000 MTS more than 2% of liquid/electralyte by

liead Battery weight in a given lot/consignment/

SCrap as per container). Comments sought from

ISRI Rains DIPP on 26.11.19, DPIT vide OM No.
P-37012/87/2019-TSW dated 14.01.20
informed that DPIT is not concerned
with the import of Lead Scrap for
recyeling and MSME/M/o Mines may
be consulted in the matter. As
suggested by the representative of
DPIT, comments sought from DPHT
again on 05,03.20,

96 | M/s. Tinna Rubber and 211019 | 500 MTs. Of | 73.0 Comments sought from DPIT on
Infrastructure Ltd., Delhi Tyre Buffing 22,10:2019. DPIIT vide OM No, P-
01/53/8/EAAMZO/T-31/1C Powder 47012/65/2019 T.S, dated 07.11.19 has

sought information from the firm.

97 | M/s Wipro GE Heaitheare Pvi. Lid. | 38,1 12019 | 100 Nos 4446 Comments sought from DPIIT on |
Bangalore Secondhand 29.11.201%. DPHUT vide U.0. No. P-
D1/53/BE AM20/W-10/10 parts of mri AT012/35/2019-TSW  duted 30.12.19

_Systém has informed that import of second
I0019GM hand parts of MRI Systems is not
L5THI3 8 CH concerned to them. Comments sought
— 8 coils from Meity and M/o Health. Meity
{weight 4082 vide ¢-mail dated 22,0120 informed
K&y that the case does not relate to Meily as
150 Nos the import item is magnet. M/o Health
Secondhand ‘& Family Welfare vide OM No.
parts of mri LHO35/67/2020/DR  dated  17.02.20
system informed that CDSO under  their
JO012GM depariment does not deal with the
15T hdxt 8 import of second hand medical devices
CH —9 ¢oils and magnet which are used in MRI
(weight 4082 system and the same are not currently
Kir) | regulated  under the Drugs  and .

| g

,



98 | MJs Gravita India Ltd, Jaipur
OU/S3/8/EIAM20/G-41/1C

Costnetics Act and Rules there under.
DADG vide e-mail dated 06.03,20 has

informed that the mater is not under

purview of the office of {he

undersigned and additionally undersign

is not the authorized to comment on the

requested matier. DGFT may seek the

comments™NOC from the Ministry of
Health & Family Welfare in this

regard.  Since, nome¢ of the three

technical  Ministries/Departments

have furnished their NOC, the

committee decided to consider the

case on file.

99 | M/s R. S. Rubber Industries.
Bhubneswar
0133/ EAM2RA8/C

12,1219 |

5000 MTS
Lead serap

crumb
rubber/granule
5 of less than
35 MM size

Comments sought from DPIT on |
05.12.2019. DPIT vide OM No. P-
47012/77.2019-TSW  dated  14.01 20
mformed that DPIT is not concermned
with the import of Lead Scrap for
recycling and MSME/M/o Mines may
be consulted in the matter. As
suggested by the representative of
DPUT, comments sought from DPIT
againon 05.03.20.

F:ecnmmand:_:d by DPIIT vide OM No.
P-47012/5/2020-T.S. dated 08.01.20.
The firm has enclosed copy of ONM No,
3-15/2010-HSMD  dated 07,1020
through  which MoEF&CC  had
informed that since rubber
crumb/granules are made by processing
of used tyre scrap and are thus produets:
made from waste rubber, they have not
been considered as  waste under
Schedule I of HW Rules, 2016,
Import of this material does not need
permission from MoEF&CC,  As
decided in the EFC meeting dated
30.01.20, clarification has been sought

ﬁ'ﬂ!‘l‘t MﬂEI‘I&CC.
Wj'
el




"100

M/s Mehar Granulator Private
Limited, Darjeeling
0 153/ E/AM2DM-55/1C

| 21122019 | 19500 MT of T 1360.00

Rubber
Articles
Scraps/
Moulded
Rubber
Scrap/Convey
or Belt
Scrap/Pairings
! Rubberized
Steel Friction
Cord/
Rubberized
Steel Friction
Cord/Rubber
Compound/
Lumps

Comments sought from MoEF&CC |
on 30.12.19. Recommended by DPIIT

vide OM No. P<47012/1/2020-T.5.

dated 02.01.20& 26.02.20

LHY

M/s Shree Mangal Radhika
Industries, Mew Delhi
O1/53/8/E/AM20/S-137/1C

21,12.2019

5,000 MT of
Rubber
Articles
Scraps/
Moulded
Rubber
SerapfConvey
or Belt
Scrap/Pairings
! Rubberized
Steel Friction
Cord!
Rubberized
Steel Friction
Cord/Rubber
Compound/
Lumps
(Cub'shredded’
pressibaled/lu
mpsisheet/Roll
s

400,00

Comments sought from MoEF&CC
on30.12.19

Recu_mmendéi:l by DPUT vide OM No.
P-47012/3/2020-T.8. dated 08.01.20
and OM No. P47012/3/2020-T.5.
dated 24.02:20

102

M/s Wipro GE Heaflimare Pyl Lt&.,.
Bangalore
OHS3BEAM2O W1 10

24.12.2019

35 Nos. of
M3340GS
International
Magniet
Shipping
Catalog- 106
Inch and 35
MNos, of
G3005GS
Goldseal 15T

In another similar case of the firm, |
comments were sought from DPIT on
20.11.2019. DPUT vide U.O. Na: P-
AT012/35/2019-TSW  dated 30.12. 19
has informed that import of second
hand parts of MRl Systems is not
concerned to them. Comments sought
from Meity and M/o Health. Meity
vide ‘e-mail dated 22.01.20 informed
that the case does not relate to Meity as |

{0

K/



| LCC Magnet

without
Helium

the import item is magnet. M/o Health
& Family Welfare vide OM No.
11035/672020/DR  dated  17.02.20
informed that CDSO  under their
department does not deal with the
import of second hand medical devices
and magnet which are used in MRI
system.and the same are not currently
regulated under the Drugs and
Cosmetics Act and Rules thereunder.
DADG vide e-mail dated 06.03.20 has
informed that the matter is not under
purviéw of the office of the
undersigned and additionally undersign
is not the authorized to commient on the
requested matter. DGFT may seek the
comments/NOC from the Ministry of
Health & Family Welfare in this
regard. Since, none of the three
technical Ministries/Departments
have furnished their NOC, the
committee decided to consider the
case on file.

103

Mis §I2 Microsystems Pyt Ltd..
Bangalore
O1/53/8/E/AM20/S-140/1C

25.12.19

M/s Fujifilm India Pvt Lid,, New
Delki
OL/33/B/E/AM20/F-22/1C

I Kgs Gold
wire

64.4

Comments sought from DPIT on
22:12.2019,

161219

6 Nos.
Medical
endoscopy
products

165

M/s Gravita Indi a».[.maipur
DUS3/8/E AMR0/G-44/1C

211219

5000 MTS
Battery waste
& scrap, lead
battery plates
covered by isr
code word
tails

Comments sought from DPHT on
10.01.2020 & M/o Health. M‘o Health
& Family Welfare vide OM No.
11035/672020/DR  dated  17.02.20
informed that CDSO under their
department does not deal with the
import of second hand medical devices
and magnet which are used in MRI
system and the same are not currently
regilated  under  the Drugs  and
Cosmetics Act ‘and Rules
thereunder. Again  DPUIT vide U.0.
dated 24.01.20 has informed that they
are not concerned with the proposal.

50400 |

Comments sought from DPIIT on
10.01.2020. DPHT vide OM No. P-
47012/14/2020-TSW dated 28.01.20
As suggested by the representative of
RPIT, comments sought from DPIT

again on 05.03.20.
L




| RA Chennai may issue the import authorization to the applicant for
Coated ete. as per ANF-2M from UK for a proportionate CIF value subject to the condition mentioned in the DPIT U. O, No. P-
47012/2072012-TSW dated 20.04.20 as well-as with actual user cond
The enclosures will be'sent by e-mail to the ap

import of 1135.5 Kgs of Hard Silver Wire/Strip Soft Silver

ition besides other usual conditions of import authorization.
phicant and CLA New Delhi,

106 | Mis Vaibhav Global Ltd, Rajasthan | 08.0120 | 1000000 kes | 296.1 Comments sought from M/o Mines & |
O1/353/8/E/AM20/V-36/1C shungite rough DPHT on 10.01.2020. DPIT vide OM
stone No  P47012/11/2020 TS, dated
20.02.20 has informed that the unit is
covered under 100% EOU Scheme
which is under administrative control
of Department of Commerce. DPIIT is
not concerning to 100% EOU and
DGFT may take necessary action
accordingly,
107 | M/s Tata Power Solar System Lid, | 14,0120 | 5635 kgs front | 6381.0 Comments sought from DPIIT on
Bangluru silver paste 16.01.20.
01/53/BE/AM20/T-42/1C 2538 ks front
silver paste:
1879 kes back
silver paste.
1232 keos back
silver paste
2484 kas front
silver paste
108 | Mis Eaton Power Quality Pvi Ltd., | 140120 | 3 kgs hard 6973 Comments sought from DPIT on
Pondicherry siliver strip 16.01.2020. DPIT vide U.0. No. P-
O1/53/8E/AM2O/E-1 510 Sizes0. 10 AT0I220/2020- TS W dated 17.02.2020
X0.0028 has sought information from the firm.
(.50X0.0025 Reply received from the firm has been
forwarded to DPUT vide e-mail dated
12.03.20

109 | M/s MMTC Pamp India Pvi Lid,, ‘iﬁib’t.zn 200 kgssilver- [ 11300 | Comments sought from DPIT on |
MNew Delhi _ graphite alloy 24.01.2020. DPHT vide 1.0, dated
D53/ AMI OGO et wilver 27 Z0LO0Z.L0 hds SUugnn Iniormanon from

percent and the firm,
graphite 3
(I _ percent

110 | M/s Renewsys India Pvt Lid, 09.01.20 | 54 kgs 348 12.8 Comments sought from DPIHT on
Telangana rear-side 10.01.2020, DPHT wvide U.Q dated
01/53/BEAAM20/R-5411C conductor [8.02.20 has sought information from

_ silver paste the firm.

111 | M/s Venkata Siva Sai Industries, | 20.12.19 | 26000 MTS | 13168 Comments  sought from MOEF
Telangana crumh rubber / (HSMD) & DPIT on 07.01.2020,
O1/53/8EAMZOV-34/1C granules of Recommended by DPIT vide OM No,

less than 35 P-47012/7/2020-T.S. dated 22.01.20.
mim size Through OM No. 5-152010-HSMD

dated 07.10.20 of  MoEF&CC,
MoEF&CC had informed that since

K-



112

Mis Shital Rubber, Ahmedabad
O1/53/B/E/AM20/S-141/1C

04.01,19

10000 MTS
rubber article
scraps/mpulde
d rubber
SUrap/conveyo
r belt
scrap/pairings/
rubberized
nylon friction
cord/rubberize
d stee! friction
cord/rubber
compound/fu
mps
cut'shredded/p
ressbaled/lum

ps/sheet/rolls

rubber crumh.rgrahu!és' are made by
processing of used tyre scrap and are
thus produets made from waste rubber,
they have not been considered as waste
under Schedule 111 of HW Rules, 2016.
Import of this material does not need

penn!ss:lm l!mrn MoER&EC.  As
decided in the EFC meeting  dated
30.01.28, clarification has been sought
from MoEF&CC.

§50.0

Comments sought from MOEF
(HSMD) & DPUT on 07.01.2020.
Recommended by DPHT vide OM No.
P-47012/8/2020-T.5. dated 22.01.20&
26.02.20

113

M/s Checon Shivalik Contact
Solutions Pyt Lid., New Dethi
O1/S3/8EAM20IC-32/1IC

06.01.19

1 kgs silver
alloy strip
CS7684 AgNi
B/ 10

152 kps silver

allay wire
CR7744

65 kos silver
strip CS7580
13 kes silver
alloy strip
C57628

101.4

' Comments sought from DPIT on

07.01.2020. DPIIT vide U.0. Neo, P.
47012/9/2020 dated 12,0220 has
sought information from the firm,

114

M/s Saint-Gobain India Pyt [1d..

Sriperumbudur, Tamil Nadu
O1/53/8/E/AM20VS-176/1C

| 240120

7802 ks
silver target
(9997 AG

| sputter target)

4558.0

Permission has been granted to the
firm,
(Ex-post facto approval)

115

M/s Checon Shivalik Contact

20.01.20

35 ks silver

2698

Comments sought from DPIT on

Solutions Pvt Ltd,, New Delhi | alloy strip 27.01.2020. DPHT vide U.0, dated
O1/33/8/E/AM20/C-37/1C C57628 28.02.20 has sought information from
15 kgssilver the firm.
: alloy strip

Ry
(A

.




| CS7642

373 kas silver

| Mis Checon Shivalik Contact

Solutions Pyt Ltd,, New Delhi
Q1538 EAM20/C-36/1C

200120

117

‘M/s Pipania Sag Industries,
Kashipur
O1S3/8/EAM2O/P-5T/1C

30.01.20

alley wire

60 kgs silver
alloy strip

IS ks silver
alloy strip
C87670

101 kgs silver
strip CST580
37 ks silver
strip C57624
31 kgssilver
wire CS7766

alloy wire

alloy wire firo
012639
40 kes silver

firo 12640

40 kgs silver
allov wire firo
12653

Koeo258al

1010

Comments sought frombDPIT on
27.01.2020

IS00MTS
crumb/rubber!
granules of
less than 35
mim size

25200

Comments sought from DPIIT on
07.02.2020

Ms Isgec Hitachi Zosen Lid,, Uttar
Pradesh
01/53/8/1/AM20/1-53/1C

06,0220

32 Nos
retreaded tyres
for use in 650
AT hyedimulie
inplant
movement &
jacking sysiem

12:6

The committee decided to seek details
of the usé of t tyres from the firm.

119

M/s Esthell Rubbers,
Gummidipoondi, Tamil Nadu
O1/33/8/E/AM20/E-18/1C

10.02.20

8500 MTS
crumb
rubber/granule
5 0f less than
35 mm size

6120

Comments sought from MOEF |
(HSMD) & DPUT on 11022020,

Recommended by DPIIT vide OM No,

P-47012/37/2020/T 5. dated 03.02.20

120

Ms Indium Solder Pyt Lid.-
Chennaj
01/53/8/E/AM20/1-54/1C

07.02.20

45 ﬁt'ﬁ_kgs
silver alloy
powder

powderot-

1312.4

Comments sought from DPIIT on
11.02.2020

AY

W




75759/76130/
7629876427/
75683 l

121 | M/s DOIT Impes Pyt Lid, Mumbai | 11.0220 | 342 kes 318 Comments sought from DPIIT on
(1/53/8/E/AM20/D-45/1C precious metal 13.02.2020

122 | M/s Leading Metals Pvt Ltd.. New | 15.02.20 | 6000 MTS 60060 | Recommended by MOEF&CC vide
Delhi l.cad scrap OM No. 23-246/2012-HSMD  dated
01/53/8/E/AM2D/L-19/1C ISRI code 04.04.19.  Comments sought from
radio/racks/rel DPUT vide e-mail dated 11.03.20
AyTent/ropes/t
ails/rent

123 | M/s Asian Granito India Ltd, | 140220 3000 MTS | 2205 | Comments sought from Mio Mincs &
Ahmedabad rough  marble DFIIT on 19.02.2020
01/53/8/E/AM20/A-119/IC aggregate
stanes/broken
stones of
irregular sizes,
uneven shapes
| of various.
‘colours arising
out of mining
waste in lumps:
and/or pebhles
form not
exceeding 163
cubic cm of
size  andfor

marble
powder {
chipping and
granules

arising out of
mining waste

174 | Mis '.l-'iﬂ.l.:m.'lr\al}y Rubbare Pat Lad,, I7.02.20 | pozs TS | 4649 “Cumments svuglit from DFIT ot
Bidar crumb 20.01.2020. Recommended by DPIIT
O1/S3/8TE/AM20/T494C rubber/granule vide OM No. P-<47012/38/2020 T.5.

s of less than dated 03,0220
. 35 size

125 | M/s Pratham Metal Industries, 26.02.20 | 43500 MT of 270000 | Comments sought from DPIT and

Saharanpur Lead Serap MoEF&CC on 10.03.20

O1/53/8/E/AM20/P-63/1C

126 | M/s Margin Mart Trading 28.0220 | 1189 Nos.of | 21932 | Comments sought from DPIIT andon |
Corporation Pyt, Ltd, Delhi Legal Tender 05.03.20
01/53/8/E/AM20/M-82/1C Coin Collative

KL
25



(127

[ 27.0220

MJs Garg Chemicals, New Delhi 150 Grams of 631 Comments sought from DPHT and on
O1/53/8/EFAM20/G-61/1C Au 99999 and 05.03.20
250 grams of
Ag 99,999
128 | Ms Parckh Rubber Company, | 210220 | 20000 MTS 8640 | Recommended by MoEF&CC vide
Valasan Dist. Anand Gujant Old used OM Ne. 23-136/2015-HSMD  dated
01/53/8/E/AM20/P-62/IC rubber tyres 22,11.18. Comments sought from
scrap & used BPIT on 25.02.2020
tube scrap
with cut/
uncut/shreds b
aled &
pressed/tripled
form/one cut
in
beadwire/sing|
e or multiple
¢t shredded
& loose form
for making
‘erumb rubber
129 | M/s Bharat Electronics Lid., 23.0220 | 18 MTR silver 18 ‘Comments sought from DPIIT on
Bangalore ribbon — ag 25.02.2020
01/53/8/E/AM20/B-53/1C 99.99
130 | Mis Bharat Electronics Ltd., 250220 | 97 kes silver 480 | Comments sought from DPIIT on
Bangalore paste front for 25.02.2020
01/53/8/E/AMZO/B-52/1C solar cell
131 | M/s Wipro GE Healtheare Pvt. Ltd., | 10,0320 193348 nos. | 216213.68 | Comments sought from DPIIT on
Bangalore of Secondhand 12:03.20. Tn another similar case of the
O133B/E/AMZOIW-15/1C Spare Parts of firm, comments were sought from
Medical DPUT on 29112019 DPUT wvide
Equipments LLO, No. P-47012/35/2019-T5W dated
30,1219 has informod that import of
second hand parts of MRI Systems is
not concerned to them. Comments
sought from Meity and M/o Health.
Meity vide e-mail dated 220120
informed that the case does not relate
to Meity as the import item is magnet.
M/e Health & Family Welfare vide
OM No. [1035/67/2020/DR dated
17.02.20 informed that CDSO under
their department does not deal with the
impaort of second hand medical devices
and magnet which are used in MRI
system and the same are nol currently
| i rﬁgul_at{ad‘ under t!'n_e Drugs  and

26
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| Cosmetics Act and Rules thereunder,

DADG vide e-mail dated D6.03.20 has
informed that the matter is not under
purview of the -office’ ‘of the
undersigned and additionally undersign
15 not the authorized to comment on the
requested matier. DGFT may seek the
comments/NOC from the Ministry of
Health & Family Welfare in this
regard. Sinee, none of the three
technical Ministries/Departments
have furnished their NOC, the
committee decided to consider the
case on file.

132
Chennai
D1/53/8/EAAM20/B-A2/1C

M/s Barg General Trading Pvt Lid,,

02.0120

Chettipalayam
01/53/8/E/AM20/B-18/1C

133 | M/s. Dubal International, Mumbai
(1/53/8/E/AM20/D-46/1C
134 | M/s Bradken India Pt Lid,

11.02.20

Steel Slag

SDOI8 MTS

35.6

Comments sought from DIPP & Mo
Steel on 06.01.2020, M/o Steel vide
U0, dded 030320 Has  sought
information from the firm,

10000 kgs
tungsten serap

108.0

| 29.07.2019

L300 MTS
Mild Steel
Pipes (Used ¢
Second hand)
in various
Lengths — for
Melting
Purpose

A

441.9

Comments mught fromM/o Steel on
13.02.2020

| The request of the firm was appmvé—d'

in the EFC meeting dated 30.01.20 for
impart of 1500 MT of mild stcel pipes
(used/second hand) in shredded form
or pressed & cut into small pieces lor
melting purpose as recommended by
Mio Steel vide U.O. No, 2{1)2020-TD
dated 06.02.20. But, the firm vide e-
mail dated 12.03.20 informed that
theyapplied for import of “Steel Pipes
(Used/Second Hand) in  Various
Lengths — for melting purpose” for
which they had submitted the
necessary data and justification ‘along
with application, If the item imported
as approved / mentioned then the same
did not require authorization to impor
since the item is allowed freely to
import as per Para 2.32 of FTP.
Accordingly, the committee decided
to examine the case on file.

-+

o
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Mis. C.T. Group, Kerala
O1/53/ 832008 AM 1 9/C-3/10

[ 250518

136 | M/s, Meghmani Organics Limited,
Gujarat. 01/53/8/E/AM20/M-11/1C

137 | M/s Bayer Vapi Pvt. Ltd., Vapi,
Gujarat.
01/53/8/E/AM20/B-13/1C

138 | M/s Gharda Chemicals Limited,

Mumbai
01/53/8/EAAM20/G-23/1C

TOheTancl

MNatural
Caleuim
Larbopnate
Everzit

063

| Comments sought from C&PC on

05062018, Dfo C&PC vide OM dated
13,007, 2018 has informed that Natura)
Caleium Carbonate: Everzit 15 mineral
product falling under Chapter 25,

| which is not looked after by Dio

C&PC.  The application may be
referred to Ministry of Mines to seek
their comments in the matter. Dlo
C&PC vide e-mail dated 25102018
informed that the matter does not
pertain to Do C&PC,

Comments sought from M/o. Mines on
30.07.2018,

03.06.19

325000 Kes,
Of Carbon
Tetrachloride

1618

12.06.19

350000 Kgs.
Of Carbon
Tetra
Chlaride.

17431

22.08.19

350000 Kgs
Carbon Tetra
Chlonide

i O

Comments sought from MOEF&CC
(O)& Dia C_&F‘C on [2.062019. Last
rentinder sent to XMoo C&PC wvide
agenda  note dated  28.01.20.
MoEF&CC vide OM No. 11/72015-
OC dated 2507.19  has sought
information from the firm. Hence, the
firm is to furnish reply directly to
MDHF&EC with copy to DGIT,

| Comments sought from MOEF&CC

() & C&PC on 14062019. Last
reminder sent to Dio C&PC vide
agenda note dated 28.01.20.

QC dated 06.12.19 has informed that
as per the past practice, the
recommendation  for import of CTC
were issued ‘as agreed between the
CTC Producers and Consumers in the
meeting. - Asper the minutes of the
meeting  dated 18" September, 19
between: the CTC Producers and
Consumers, there  were  pending
quantities: of CTC to be imported
against existing licenses. These were
to be first imported and further imports
of CTC would be decided as per
decision: of the next meeting in
BDecember, 2019,

Comments sought from  MOEF () &
CEPC on 23082019,

MoEF&CC vide OM Mo, 11/7/2015-

MoEF&CC vide OM No. 11/7/2015-
OC dated 06.12.19 has informed that
the past practice, the

ﬂ/.



| recommendation for impart of CTC

were issued as agreed  beétween the
CTC Producers and Consumers in the
meeting. As per the minutes of the
meeting dated 18" September, 19
between the CTC Producers and

Consumers  there were pending

quantities: of CTC o be imported
against existing licenses. These were
te be first imported and further imports
of CTC would be decided as per
decision of the next ‘mecting in
December, 2019,

Part-5 Ministry of Electronics & Information Ts:::_hﬁﬁiag}_fﬁeit}'] & M[i'l.istrl},r of Environment & Forests (MoEF)

Comments sought from  Meity
05.01.2018. MeitY¥ wvide letter No
16(3)2018-IPHW dated 20.6. 2018 has
sought certain information from the
firm. Meity vide letter dated
27.11.2018°  supgested 1o scek
comments from DIPP. Accordingly
comments sought from DIPP on
18.12:2018 Reminder sent on 29.05.19.
DIPP vide OM dated 07.06.19 hids
sought information from the firm. The
same has been communicated to the
firm on 19.06.19. Hence, the firm isto
submit reply directly to DIPP with
‘copy to DGFT.

Comments suught_ﬁ;ﬁm _]‘;'ii;{t}r on
14.06.2019. Reminder sent vide agenda
note on 20.06.19, Meity vide letter No.
16(8)/2019-IPHW dated 03.09.19 has
sought information from. the firm.
Again  Meity vide e-maijl dated
16.01.20 has sought information from
the firm,

EliteBook 850

&3]

139 | Mis, Royal ARC Electrodes Ltd, | 27.12.17 | 24 Tonsof | 154.44
Mumbai 01/53/8/ 14948/ AMI18/R- Chromium
IBIC Metal Powder
140 | MJs, Flextronics Technologies (1) P. | 26.02.19 | 100000 nes. of | 5040.0
Ltd.. Kancheepuram: Refurbished
O1/53/8EAM2OF-T/1C Hard Disk
Dirive,
| 141 | Ms, Globalfoundries Engineering | 19.07.19 | 111 nos. 171.60
Private Limited Bangaluru, Laptops
O1/53/8/EFAM20/G-16/1C
142 | MJs Nagendra Hasilkar., Bengalura | 04.10.19 | 1 Nes Laptop | 11
01/53/8/EFAM20MN-221C - HP

Comments Sﬂ-u“gjl.'.li from MeitY on
25.07.2019. Meity vide e-mail dated
25.09.19 informed that query sent to
the firm vide letter No. 16(12)/2019-
[PHW  dated 240919, response
awaited, Reminder sent to the firm by

| Meity on O1.11.19

Comments sought from MeitY on
H.10.2019. Meity vide e-mail dated
23.10:19 informed that the matter is
under process

K-



[ 143 Mis Xcrox India Lod., Gurgaon | 29.10,2019
0 1/53/8/EAM20/X-1/1C

143 | M/s Malayala Manorama Co. RIET A
Kerala
01/53/8/E/AM20/T-34/1C

| Nas:
Kycocera
(FO11/3511.A
3
moochrome),
26.77%23.39
27440

1 Nos Konics
Minolta
(287/227.A 3
mono) 28.9 x
23 x 26

| Wos Ricoh
Pro 8200~

| 10/8200-136
or older
vetsion ricoh
pro &100
series, A3
mono 57.5x%
52x433

| Mos Sharp:
MX-
S05/1205/105
5. A 3 mono
BO-1/4 x 45 x
30-1/2

| Nos canon
{C 8s50/C
T50/C 650, A3
colory 56.1 x
60.2 x36.8

1 Mos canon
(C 7580/C
TITO/C 7565,
A3 Colour 48
x 27-1/8x 37-
1/8

| Nos Ricoh
(C53200s/C521
Us; A3 Colour)
or old yersion

130.4

Comments sought from MeitY on

30.10.2019, Meity vide e-mail dated
29.01.20 has informed that the martter
is under process,

| No Used
studio
equipments
door | closure
and

l a;:cesseri{fs

122

Comments sought from MietY on
20,11.2019. Meity. vide e-mail dated
29.01.20 has informed that information
has been sought from the firm vide e-
mail dated 10.12.19, response from the

S0

firm is aia-Hi_t_i_aH,




144 | M/s Jacobs Engineering India Pvt | 041219 | 8 Nos Dell 279 Comments sought from MietY on |
Lid., Navi Mumbai precision 05 12.2019, Meity vide c-mail dated
0145376/ E AMZN/1-26/1C TIonMT 29.00 20 has informed that information

CTO hase, has been sought from the firm vide ¢-
dual [9° mail dated 13.12,19, response from the
momitors firm is awaited.
keyboard &

ey " ET mﬂuse |

145 | Mis Jacobs Eng-t:neerlng Pwvt Lid., 121219 1 Nos Dell ETTD » Comments s'-:_n_l_ghl from MietY on
Mavi Mumbai precision 13.12.2019. Meity vide e-mail dated
DL/53/BEAMIOI-2TIC tower 3420 29.01.20 has informed that information

XCTO base, has been spught from the firm vide e-
dual 19 mail dated 28.01.20,
monitors
keyboard &
mouse
146 | Mis Caonsulting Engineering: = 241219 | 1 Nos 3T Comments sought from MeitY on
Services India Pvt Ltd., Mumbai OptiPlex 3020 31.12.2019. Meity vide e-mail dated
01/53/8/E/ AM2OIC-28/1C Minitower 29,0120 has informed that information
CTO, Dual has been sought from the firm vide e-
19" Monitors mail dated 29.01:20.
kevboard &
mouse

147 | Mis Consulting Engineering 03.01.19 I Nos Dell 213 | Comments sought from MictY on
Service India Pvt Ltd., Navi Precision 07.01.2020
Mumbai Tower 3620
O1/53/8/E/AM20/C-31/11C XCTO base,

dual 19
monitors
keyboard &
mouse
148 | M/s RBT Computer, Chennai 050220 | 250 Set E 01 Comments sought from MietY on
O1/53/8/E/AM2D/R-TS/1C waste 11.02.2020
computers and
laptops

149 | M/s Voss Automotive India Pyt 26.0220 | 179 Nos used 16.8 Comments sought from MietY on
Lid., Pune hp Compag 28.02.2020
01/53/8/E/AM20/V-51/1C elite 8200 sff

22 Nos used
hp workstation
| 2400

Pa_rt'-? Ministry of Environment & Forests, Ozone Cell [MaEF(0)] 3 o

150 | M/s Gujarat Fiuorochemicals Ltd, [ 31.10.19 | 4000 MTsR- | 175200 | Approved as recommended by
Dist. Bharuch 1428 (1- MoEF&CC(0) vide OM  No.
[}IISBPS!E!AMEE];‘G-‘E#H@ chloro-1, |- 11/2/2020-0C dated 06.03.20

Bifluoroethan
| N - 5, 1) e | o
T
ol



151

M/s S:,fmbmte{: Pharmalab
O1/53/B/E/AMZ0/5-133/1C

152

16.12.19

M/s Tagros Chemicals India Pyvt.
Ltd.. Cherninai
01538/ EAMVT-3510C

153

15.11.2019

M/s Symbiotec Pharmalab Pyt 1td.,

Indore
O1/53/8 EAAM2OS-191/1C

030220

Status Pari-8 Ministry of Environment & Forests, Wildlife

154

I35

M’s. S. Yuvaraj, IFS, Additonal |

Principal Chief Conservator of
Forest, & Director , Chennai
0153 BEAMIO/S-50/TC

| MUs. A&S Creations, New Delhi.
G153/ EAMIYA-62/IC

136

M/s. Agnel Lobo, Mumbai.
O1/53/8/ B/ AM 1 9/M-49/1C

Mis, A&S ﬁc&tiuns. New Delhi.

O1/53/8/EAAM20/A-4/1C

23.02.19

031018 |

100419 |

TWoRe |

CLA New Delhi may issue the import authorization to the applicant for import of 4000 MT of R-142b for feedstock application for
production af VIF as an intermediate to product PVDF and FKM from France, UK, Hong Kong, Ireland, UAE, USA for & CIF
value of Rs. 1752000000/~ (USD 24000000} subject to the condition mentioned in the MoEF&CC(O) vide OM No, 11/2/2020-0C
dated 06.03 20 as well as with actual user condition hesides other usual conditions of import authorization. The enclosures will be
sent by e-mail to the applicant and CLA New Delhi.

1%

5 kgs 64 | Comments sought from MOEF&CC
Bromofluorom (0) on 17.12.2019. MoEF&CC vide
ethane OM No. 11/16/2017-0C (Pari-1) dated
15.01,20 has informed that the firm
neads 1o get registered under Ozone
Depleting Substances, (Regulation &
Control) Rules, 2000 -‘and s
| amendments using Form 10A a3
importer of Bromofluoromethane for
feedstock purpose for manufacture of
Fhiticasone  Furoate, The same is
under process. Comments/ViewsNOC
w.rt. the specific request for imporl
will be provided after the registration
under Ozone Depléting  Substances,
(Regulation & Control) Rules, 2000
e and its amendments is completed.
325MTS [ 1404 | Comments sought from D/o C&PC on
carbon tetra 21.11.2019
chloride ‘Recommended by MoEF&CC vide
OM Mo. 11/7/2015-0C dated 05.02.20
10 kgs 128 | Comments sought from MOEF&CT
bromfluotome (O} on | 1.02.2020
thane
Division [MoEF{WL)] B
Plain ic_brr_hq_ o | Comments sought from MoEF&CC
Stames (WL} on 22, 10.2018. Last reminder
Crocodile sent to MoEF&CC (WL vide agenda
note dated 24.12.2019
8 nos. of DPS | 10.57 Comments sought from MOEF&CC
Vertex Collars {(WL) on 18.02.201%9, Last reminder
with sent to MoEF&CC (WL) vide agenda
Accessories note dated 28.01.20,
Parrot- Green | NA Comments sought  from MOEF&CC
Ring necked (WL) on 26022019, Last reminder
sent to MoEF&CC (WL) vide agenda
note dated 28.01.20,
Recommended by DAHD&F vide OM
Noo 110102013200 7-Trade dated
_ 22.04.19
| Nos. of 245 Commeénts sought from MOEF&CC
Yukon Night (WLYon 18.04.2019, Last reminder
Vision

sent to MoEF&CC (W) vide agenda

ez/.




reminder

Govt. of

%3

| Binocular note dated 28.01.20,
Tracer 3%42.

158 | M/s. Tangerine Design Pvi. Lid. 09.04.19 | 200000 nos. of | 26.00 “Comments sought from MOEF&CC
Gurgaon, Worked {WL)on 18.04.2019. Last reminder
01/53/8/E/AM20/T-4/1C Mother of sent 10 MOEF&CC (WL) vide agenda

Pearl note dated 28.01.20, ]

159 | M/s. Samanyu Trading LLP, Delhi. | 08.05.2019 | Sussera Lappa | 315.0 Comments sought from MoEF&CC

01/53/8/E/AM20/5: 1 8/1C {Kuth Roots) | (Whion 09052019, Last
sent to MoEF&CC (WL) vide agenda
note dated 28.01.20,

160 | M/s. A&S Creations, New Delhi | 28.06.19 | 2 Nos, of 522 Comments sought from MOEF&CC

0153/ 8B/ AMINA-33/1C Yukon Night (WL) on 01072019, MeEF&CC vide
Binocular OM dated 09,07.19 has requested to
3Ixd2 forward the recommendation of Chief

Wildlife Warden, Govt. of Odisha for
further consideration: Hence, the firm
is to submit the recommendation of
Chief Wildlife Warden,
Odisha direetly to MoEF&CC({WL)
undér intimation to DGFT,

161 | M/s. A&S Creations, New Delhi, | 09.07.19 | 10nos. TGS | 10.8 | Comments sought from MOEF&CC

01/53/8/E/AM20/A-35/1C Sling with (WL) on 10.07.2019. Last reminder
standard sent to MoEF&CC (WL) vide agenda
Accessories note dated 28.01.20

162 | M/s. A&S Creations, New Delhi. | 10.07.19 | 2nos.of | 52 Comments sought from MOEF&CC

O1/53/ 8 EAM2OIA-36/1C Yukon Night {WLYon 11.07.2019, Last rreminder
Vision sent to MoEF&CC (W) vide agenda
Rineculars note dated 28.01.20
Tracker-3x42

163 | M/s Hi-Tech Advance Product , 14.08.19 | 45 CO2 | 918 Comments sought from MOEF&CC

Indore. 01/53/8/E/AM20/H-15/1C dart projector (WL} on [6.082019, Last reminder
double barre! sent to MoEF&CC (WL) vide agenda
IMDBI13, note dated 28.01.20
CO2 dart
projector
IMSP25, Dant
projector
transport case
IMB Betc.

164 | M/s A&S Creations, New Delhi | 21.08.19 | 7 Nos GPS 15.1 Comments sought from MOEF&CC

O1/53/8/ESAM20IA-35/1C | Collars with (WL) ‘on 22082019, Last reminder
ACCESSOTIES sent 10 MoEF&CC (WL) vide agenda

e | note dated 28.01.20

165 | M/s A&S Creations. New Delhi 10.09.2019 | 3 Nos GPS 7.4 Comments sought from MOEF&CC
01/53/8/EAM20/A-591C Collars with (WL) on 16.092019, Last reminder

standard sent to MoEF&CC {WL) vide agenda
| = L= | accessories | note dated 28.01.20

ﬁC)/’ :



166

Ms Merlin Acronautics
Manufacturing Pvt Ltd,, Bangalore
01538/ B AMZ0M-3T/1C

20.09.19

| 2 Nos Thermal
MNight Vision
Seope for And
Poaching and
Surveillance

| MJs Biohab INC, Indore
01/53/8/E/AM20/B-25/1C

240919

3 Nos
Veterinary
Equipment/Tr
anguilizer
Equipment'C
(32 Injection
Pistol and
accessories,
X-Caliber,
co2
Projector, with
animal control
package no. |,
X-2 Projector,
CO2 Injection
Pistol, with
animal control

X-2 Projector,
CO2 injection
pistol, with
animal control
package no. 1,
RDD device-
type P 5.0 CC
¥ 14 GA
Meedle no. 3,
RDD device-
type U 7.0 CC
¥ 14 GA
Needle no.3,
Animal
Comtrol X-
Caliber Med-
Long range
Premium
Package no.l,
Animal
Contral X2
short range
premium
package no.2

package no, |, -

112

= |
La

| I._'-‘uﬁimt:nls-'suugm from MOEF&CC
{WL) on 23.09.2019, Last reminder
sent to MoEF&CC (WL) vide agenda
note dated 28.01.20

Approved  as

MoEF&CC vide OM  No, 3-5/2020
WL, dated 23.03.2020.

recommended by

| RA Indore may issue the import authorization to the applicant for import of 03 Nos. of injection Rifle JMSP.25 Model Ban-Inject |

1

L



with telescope & |1+13 mm barrel with transport case and accessories, for use I:_n}'_-the Dircctor, Wildlife Institute of India from
USA for a CIF value of Rs. 452559.74/- (LUISD 6216.48) subject to the condition mentioned in the MoEF&CC(O) vide (M No. 3-
5/2020 WL dated 23.03.2020 as well as with actual user condition besides other usual conditions of impert authorization. The
enclosures will be sent by e-mail 1o the applicant and RA Indore,

15

I68 | M/s Karan Vijay Singh, Jadhpur | 03.10.19 | 7 Nosof 6.9 Comments sought from MOEF&CC
DS3REAM20VK-22/EC Taxidermy {WLJ on 041 0.2019. Last reminder
sent to MoEF&CC (W) vide agenda
note dated 28.01.20
169 | M/s Culminating Technologies, 20.11.2019 | 10 Nos. of 5.0 Comments sought from MOEF (WL) |
Allahabad night vision on 21.11.2019: Last reminder sent to
O1/53/ B AM2D/C-251C Devices MoEF&CC (WL} vide agenda note
dated 28.01.20 _ ]
170 | Ms Sonal Ghaghda, Jamnagar 10.02.20 1 prs African Nil | Comments sought fromD/o AHD&F &
01/53/8/E/AM20/S-194/1C grey parrot MoEF&CC (WL) on 11.02.2020
171 | M/s Joydeb Mukherjee, Kolkata 18.0220 | 1 Nosbhue 01 Comments sought from MOEF (WL)
01/53/8/ELAM2D/ -4 111E and pold & Dfo AHDEF on 20.01.2020
| masaw male I
172 | Mis A&S Creations, New Delhi 1 B.ﬂi,iﬂm BEG }Qus GPS 276 Comments s»nl.tg}-lt from MOEF (WL)
01/53/8/EAAM20/A-126/TC GSM collar on 20001.2020
with standard
SACCESSrOries | )
173 | M/s E. Chandran, Telangana 03.0320 | 44 Nos. of 897 Comments sought from MOEF (WL)
01/53/8/ B AM20IA-126/1C Hunting on 06.03 2020
Trophie
174 | M/s A&S Creations, New Delhi 190220 | 04 Nos. of 276 Comments sought from MOEF (WL)
OL/53/8/AMZOIA-12TIC Yukon MNight on 24,02, 2020
Vision
Binocular
3Ix42 Tracker B
175 | M/s A&S Creations, New Delhi 19.0220 | 02 Nos. of 50 Comments sought from MOEF (WL)
01/53/8/E/AM20/A-128/1C Yukon Night on 24.02.2020
Vision
Binocular
3;-;42 Tracker
176 | M/s"A&S Creations, New Delhi 19.02.20 | 02 Nos. of 50 Comments sought from MOEF (WL)
01/53/8/E/AM20/A-12941C Yukon Night on'24.02 2020
Vision
Binocular
3x42 Tracker
Status Part-9 D/o. Heavy Industry (DHI) 20
177 | Mis. Scania Commercial Vehicals | 29.03.19 | 685.00 MTs | Comments sought  from Heavy |
India Private Limited, Kolar, Spare Parts of Industry on 09.05.2019. Reminder sent
Karnataka. Vehicle 1.21 vide agenda note on 20.06.19. DHI
01/53/8/E/AM20/S-17/1C vide OM dated 22.07.19 has sought
information from the firm. Hence, the
firm is to submit reply directly to DHI
with copy to DGFT.




178 | M/s. Volkswagen Group Sales | 280519 | 2 nos. 1546.64 | Comments sought from MOEF & DHI
India Pvt. Lid., Mumbai, 039911024GX an 17.06.2019. DHI vide ‘OM dated
01/53/8/E/AMZ0Y-8/1C -Starter, 2 nos. August, 2019 has requested to provide

DLIZ0005TEX ‘ precedems in the applicant’s earhier
-CVT, 2 nos. case and other similar cases dealt by
OSTI30851CX DGFT to finalize the comments,

-Fump ete.

179 | M/s. Ashraf Hassan Nalakthu 12.07.19 | 6 nos. of ARA | 6.96 Comments sought from D/o AHD&F
Kandathil, Kerala: Macao-& 6 on 23.07.19 and MOEF (WL) on
DI/S3/BEAMO/A-38/1C nos: of ARA DI.GR.EQ.@;

Chloroptera " Recommended by DAHD&F vide OM
No. 110102(1)/3/2017-Trade dated
24.09:1%: _

180 | M/s JWS Steel Ltd, Mumbai 221119 [2Set3Dtop | 1008.1 Comments sought from Dfo Heayy

01/53/8/E/AM20/1-24/1C scan for blast Industry on 25.11.2019, D/o Heavy
furnace Industry vide OM No.
alongwith 15(6)I5W Steel Lid/2020-1E] dated
standard set of 21.02.2020 suggested to seck
spares and comments from Department of Space:
accessories ‘and Meity.

181 | M/s Hemant Kumar Ruia, Mumbai | 03.03.20 | 03 Nos. of 23 | Comments sought from D/o Heavy
01/53/8/ 1/ AM20/H-39/1C Motor Vehicle Industry on 06.03.20

Spares (used) |

Part-10 Ministry of Home A ffairs (MHA-PM Division) SLE=C

182 | M/s. Star Acrospace Industries, | 26.07.19 | 60 nos. of 35.06 Comments sought from MHA (PM
Dehradun {Uttarakhand) Rubberised Divn.) on 30.07.2019
01/533/8/EFAM20/8-4T/1C Pistol Grip: 60

nos, of quick
release folding
Cirip with
Mount; 60
nos, of reflex
sight; 60 nos.
AK pde
Mount; b0 nos
Folding
Buttstock for
AK-4T, 60
nos, AK-47-
7.62*39 30
Round ete. _

183 | M/s Star Aerospace Industries, 13.09.2019 | 300 Nos 228.7 Comments sought from MHA (PM
Dehradun Round Brum Div.y on 19.09.2019, Application has
01/53/8/E/AM20/5-84/1C Magazine with been forwarded by PM Division to 1S

75 Rounds Division.
Capacity

600 Nos

Magazine 30

36

gf



Round
{Accessorics
of Coupled
Magazine with
6} round
capacity).

300 Nos
Palymer and
straps
magazine
coupler{access
ories of
coupled
magazine with
60 rounds
capaeity).

300 Foldable
bipod
(Foldable
bipod with rail
mount).

300 Nos
Polymer rail
{accessories of
foidable bipod
with rail
IToLnt)

300 Nos
Adaptor hpod
laccessories of
foldable bipod
with rail
mount)

300 Mos
Foldable
buttstock

300 Nos
Check rest
{accessories of
foldable
buttstock)

300 Nos Sling
swivel
attachment
{Accessories
of foldable
butt stock)

87 Nos

E¥



Silencers

300 Nos
Reflex sight
300 NosRail
Mount
(accessories of
reflex sizht)

184

185

M/s Ananth Technologies Lid.,
Hyderabad
01/53/8/E/AMZO/A-T2/1C

| MJs Aimtrex Techrologies Pyt Ltd..
MNew Delhi
01/53/8/E/AM20/A-89/1C

L1018

141119

| Nos PR-O]
Collimator
Sight

1 Nos DNS-1
Day and night
vision sight

1 ‘MNos NV/IS-
18 MM Night
Vision Sight
1 Mos PR-06
Collimator
Sight

I Nos RS-
Holographic
Sight

I Nos RS-M
Reflex
Collimator
Sight

44

MHA vide oM Na. V-
2001 1/08/2019-Prov-1-1017 dated
14.10.19 has sought information from.
the firm.

109200 Nos
762 X 39MM
coloured
mirking
ammunition
{red) non
bullet training
carlridge

30 nos AK 47
dedicated
training
weapan with
custom bolt
replica ak 47
type training
gun

109200 nos
7.62 X 39MM
coloured
marking
ammunition

_| e aom hullet |

gl

1952

Comments sought from MHA (PM
Div.yon 20.11.2019; MHA vide UO
dated 10,12.19 has seught information.




training
cartridge

M/s Star Aerospace Industries,
Dehradun
OI/538/ B AMZYS- 1 2241

187

FoE

25.11.19

6 Nos Reflex
sight for AK-
47

M/s Addl. Director General of
Police, CID, Haryana
01/53/8/E/AM20/A-63/1C

M/is Newtech Design 'I‘echhnlp’g{_es i

Pvi Ltd., New Delhi
01/53/8/E/AM20/N-36/1C

20,0918

1.3

| Comments sought from MHA (PM

Divn.) on26.11.2019

3 Nos
Waterjet
disrupter
model 20mm
newtrex
alongwith
Agcessories.
including dual
laser aimimg
pointer,
projectiles, 20
M nEutrey
magnim
cartridges 70
grain- 50 nos,
01 no of
M2A] metal
ammo box for
cartridges

40.5

Comments sought from MHA (PM
Div.yon 10012020

16.02.20

184

M/s Planct Sigma Embedded
Systems Pyvt. Lid, Hvderabad
01/53/8/E/AM20/P-64/1C

4 Nos
bolawrap
model: 1001
108 Nos bold
wrap cartridge
I Nos kydex
holster- dual
retention
holster w/plm
4 Nos bala
wrap 100:
kitted belt clip

Tev-]

5.6

04.03.20

190

M/z SRG Techna-ff’} Ltd., Gurgaon
O1/53/8/E/AM20/5-21 111C

250229

"1 200 Nos

| setof Drone:

Detection and
neutralization
system

108.58

Comments sought from MHA (PM
Div) on 20.01.2020

| Comments sought from MHA (PM

Divi.) & DOT on 09.03.2020

trijicon
accupoint 2.5-
10x56
riflescope

2

164.8

Comments sought from MHA (PM
Divn.)Jon 28.02.2020




191

M/s Dinex India Pvi Lid., Dehradun
01/33/8/E/AM20/D-48/1C

standard
duplex
crosshair w/
amber dot,
Tritium/ fiber
optics
illuminated
telescope
200 Nos 30
MM riflescope
standard steel
rings for
telescopi

5 Nos saiga
125 exp 01

Part-1

0 Ministry of Home A ffairs (MHA-IS

192

Division)

i

M/s Reform Tools Pvt Lid., Bengal
O1/53/8/EAAMZO/R-52/1C

1912149

M/s Narendra Explosives Ltd.,
Untarkhand
O1/53/8/EAM20/MN-33/1C

21.01.20

1494

M/s Akash Arms Company.,
Chandigarh
O01/538/EAM20YA-111/1C

30.01.20

195

M/s Syndﬂ:;té Innovations
International Lid,, Ghaziabad
01/53/8/E/AM20/S- 180/1C

196

80120

M/s Dinakaran. K. Coimbatore
0538/ E AMZDD-3/C

06.02.20

1 1000 Set

490 Nos:
Telescope for
Sniper rifle

46.5

Comments sought from MHA (PM
{PM Divn) on 25.02.2020, MHA vide
UD  dated 090320 has sought
information from Telangana Police..

| Rpplif:a_tinm transferred to DDP

practice
projectile
dummy and
base cup
1600 Set
smoke shell
dummy
projectile
empty and
hase cup

18.0

The committes-decided to examine the
case as per clarification from MHA.

16000 Nos
pistol
cartridges

4.0

The committee decided to examine the |
casc as per clarification from MHA,

14000 kgs
nitro cellulase
smokeless
powder

1 no. high

clarity

telescope
binocular with

1000 meter

focus passive

low light
vision, Its
mainly used

365.1

The committee decided to examine the
case os per clarification from MHA,

Ot

The commitiée decided to examine the |
case as per clarification from MHA.




97

198 |

M/s KAV Engineering and
Marketing Pyt Lid., New Delhi
G1S38/EAM20R-371C

Ammunition Deéaler, Delhi
Gl.-’ﬁ_Bf‘Efl&#AMEﬂfK-j 8/1C

05.02.20

| 05.02.20

" M/s Micren Instruments Pyt Lid.,
Delhi
O1/33/8/EAM2O/M-T4/1C

200

201

(01/53/8/E/AM20/K-40/1C

10.02.20

07.0220

| Mis Newtech Design Technologies
Pt Lid., New Delhi
O1/33:8/EAAM20/N-36/1C

10.02.20

| 1 Nos fin

| for sight

secing and

SEEnArios

| Set Doppler
rasdar system

drs-1 with all
main paris

163

The committee decided to examine the

case 25 per clarification from MHA.

12000 Nos
cartridge :-
revolver 455
pistol .23, 30
manser; 45
savage, 22
hornet 32/40,
Trm maser;
Ex 5T, 3TH
magnuimn, and
30,06 bores
under para
2.46 of hbp
2015-20

26

The committee decided to examine the

case as per clarification from MHA,

assembly
divice
assemblage
ailettes:

: MFDQE |5FZ

10000 Nos
cartridge
revolver 458,
pistol .25, 30
mauser, .45,
rifle 6.5mm,
22 savage, 72
hornet 32/40,
Tmm-mauser-8
57, 375
magnum and
A0.06 bores
under para
2460l HBP
2013-20

1| 4 Nos

bolaawrap
Model:100.1
108 Nos Bola
wrap cartridge
| Nos Kydex

2. AR IS 1T

5.0

The committee decided to examine the

Case as per clarification from MHA.

26

3.6

The cemmittee decided to examine the

case as per clarification from MHA.

| The committee decided to examine the

case as per clarification from MIA.




—e

[ holster-dual
retention
holster w/plm
4 'Nos bola
wrap 00
kitled belt clip
rev-1 _
202 | Mis Syndicate Innovations | 28.01.20 | 470000 Nos 316.1 The committee decided to examine the

International Litd.. Uttar Pradesh | cartridees case-as per clarification from MHA.

01/53/8/ELAMZOIS-1T79AC shotgun | 12
bore 16 hare
20 bore: 28
bore d10 bore
for westing
I ! RUIpO3E.
203 | M/s Syndicate Innovations 28.01.20 50000 Nas: 12042:8 | The committee decided to examine the
International Lid., Uttar Pradesh part of air case as per clarification from MHA,
01/53/8/E/AM20/S-181/1C weapans
barrel,
housing,
magazine,
frame slides
68500 Nos
barrels
handguns
204 | Mis Rﬁspiﬂ.n'ﬁﬁﬂarpriécs'--iiﬁ_[.t'ﬂ.;_ | 26.02.20 1000 Nos 172.8: The commitiee decided to examine the
Gujarat Airgons and ‘case as per clarification from MHA.
O1/S3/8/E/AM20/R-BS/1C air pistols
parts: |
consisting of
‘stoek barrel
trigecr, trigger
guard, safety,
mount, pistal
otip, picaniny
rail, trigeer
mechanisms

1 | and

5 cheekpictes
Part-11 Defence Research & L}eveinpmen{b_rééﬁ_igat}mn {DRDU} =
205 | M/s. UAV Systems Private’ | 31.05.19 | 22 Nos.of pa | 16.12 Recommended by DRDO vide e-mail
Limited, Kolkata. | rrot Drones dated 20.06.19, subject to NOC from
O1LS3/SEAMI0N-24C MEA and DDP,  Accordingly, the
i committes decided to seek comments
from MEA and DDP. Comments

sought from MEA and DDP on

206_| Wiis Whitcback Aviation, New | 05112019 | I NosKit [ 13 | Recommended by DRDO vide e-mail |

e

b2



[ [Demi ol i

OL/53/8/E/AM2OYW-9/IC

Allahghad
H/S3REAM0IC2E

OVS3/B/EIAM20M - 12116

209 | Mis Vi
01/53/8/F/AM20/V-28/IC

207 | My Culminating T cchnologies,

208 | MJs Larsen & Turbro Ltd, Mumbai |

M/s Vikash Bhagchandka, Gurgaon |

210 | Mfs Veda Defense Systems Pyt
Lid., Defhi
01/53/8/1/ AM20/V-40/1C

Gurgaon
O1/53/8/E/AM20/D-47/ Ic

211 | M5 Defind Enterprises Pyt Lid,,

[assombly, ] dated 21,1119, subject 10 NOC from
| | rocket, in-line, | DDP. Accordingly, comments sought
BRS60OT, rev by | from DDP on 11.12.19.
| I"u_r s 19582
28112019 | INo Night |14 | PRDG vide e-mail dated 29.01 30 has
vision device recommended the case, subject to NOC
from DDP, Accordingly, comments
- hias been sought from DDP on 21.02.20
040119 [ 18et 4503.6 Comments sought from DRDO on |
Powerpack 07.01.2020, DRDO vide e-mail dated
engine and 11.03.20 has sought details of the
transmission complete set (1 No.) of item. The same
for warranty has been communicated to the firm on
support 18,0320
powerpack-
part no
GOS0 10,
engine-part no
60351000,
transmission-
prt no
60357000
(301119 | 1Sat Drofie | 68.0 | Recommended by DRDO vide e-mail |
Giun tactical — dated 24.01.20.However, the
anti drone committec noted that the import item is
system, RF for supply to Police forces. As decided
| jamming in the meeting dated 30.01.20,
] set body comments has been sought from
wom omni DGCA on 04.03.20
direction
drone
deteetion
| system
| 'set drone
gun MK 11
anti drone
| system with
RF jamming
2300120 | 45 Nos LAV 05 Permission has been granted o the
components firm with the approval of DG. The
committee decided to close the case.
(130220 [1 neolr | 13 Approved as recommended by
| night vision DRDO vide e-mail dated 06.03.20
| dewice

'CLA New Delhi may issue the import autherization to th
from Spain for supply 1o Indian Army for a CII°

L IEME_E' J_IWD_S_‘F_

L3

¢ applicant for import of 03 Nas. of Night Vision Device as per ANF-2M |
value of Rs. 1,36,000/- (Euro 1700) subject actual user condition besides other
usual conditions of import authorization. The enclosures will be sent by c-mail to the applicant and CLA New Delhi,

1 : I Nil _L.}_ppii&?iﬁansfeﬁd lmﬂ@ =

fle



—

Kolkata

| AuwelEvor, | 06.03.20
O1/53/8/E/AM20/U-14/41C 1) Nos, of
Autel Eva 11
dual, 10 Nos.
of Zoe-
Accenre
Technologies,
13 Nos. of
Alti Ascend,
10 MNos, of
Parrot Anafi
Thermal

213 | MIs Veda Defense Systems Pyl 240220 | 47 Nos UAV 03 Comments sought from DRDO on
Led,, Delhi components 25.02.2020. DRDO vide e-mail dated
O1/33/8/E/AM20/V-49/1C = 17.03.20 has sought information from

_ [ the firm.

Part-12 Ministry of Petroleur & Natural Gas (M&PNG) i

214" | Mis. Vishveshwar Oil & Lubricants | 03.07.19 | 151.485 MTs 58.82 Comments sought from Mio P&NG on |
Pvi. Lid, New Delhi of SKO 04.07.19. M/o P&NG vide OM datéd
O1/53/8/E/AM20/V-12/1C 29.07.19  has informed that the

application of the firm has been
forwarded  without attaching  the
“specifications of the product. It is also
requested to ascertain from the firm
whether the end product that s
extracted in the process is N-Paraffing
or not. Reply received from the firm
has been forwarded to Mo P&NG on
17.09.20.

215 | Mis, PS Enhtr:rprises, Ceimbatore, 06.07.19 500 MTs of 17.9 Comments sought from M/o PENG on
Tamil Nadu 01/53/8/E/AM20/P- Fatty acid HLO72019. Mio PENG vide OM
18/1¢ Methy! Ester dated 02.08.19 has sought information

Blended with from the firm. The same has been
Bituminous communicated to the firm on 22.10,19,
Mineral ©il Reply from the firm is awaited.

216' | Mis. P.D. Industries, New Delhi | 08.07.19 | 146300 MTs | 85.87 Comments sought from M/o P&NG on |

O1/53/8/E/AM20/P-17/1C of SKO 08.07.19. Mlo PENG vide OM dated
290719 has informed that the
application of the firm has been

3 forwarded  without attaching  the
' specifications of the product. It is also
! requested to ascertain from the firm
whether the end product that s

extracted in the process is N-Paraffins

or not, The same has  heen

communicated to the firmon 18.11.20.

Again Mo, PENG vide OM diited

09.1 0.19- has sought information from

Uy

R



218

e

Ltd., Ahmedabad.
O1/53/8¢ E/AAM20/R-26/10

Gujarat. 01/53/8/EIAM20/G-22/1C

 Mis. Rajesh Power Services Py, |

| M/s Gastrade -!'Emaﬂ_onm{.ut_ch, |

| 1.48
| 1805601
Insulating
tompound
{Parts of
Electric Cable
Joining Kit)

- Comments sought from M/o P&NG

~ Tthefim. ]

on 09.08.2019. M/o PENG vide OM
No, PalZﬂl‘}{tl]la‘Gjﬂ{.‘JleSup.f (k-
31439) dated 08.01.20 informed that
the: item being imported falls under
HSN Code 39022000 and does not
pertain to them.  Therefore, Mio
P&NG has no comments to offer in the
matter,

(13.08.19 | 55120 MTs of | 368
Patroleum
Hydrocarbon

Solvent

219

M/s Gastrade lﬁtématium_lL Kutch,
Gujarat, 01/53/8/E/AM20/G-20/1C

220

M/s G.R Pahwa Enterprises,
Sahnewal, Punjab
01/53/8/E/AM20/G-24/ 16

| 26.08.19

Comments sought from Mo P&NG
on 14.08.2019. M/o. PENG vide OM
No. P-12019(1 1136/201 9-Sup./{P-
31540) dated 13.09.19 has sought
information from the firm: The same
has been communicated to the firm on
250919, Hence, the firm is to furnish
above details to M/ P&NG,

120819 | 766240 MTs | 404,56
of petrofeum
Hydrocarbon

Solvemt

Mio P&NG vide OM No. P-
12019(11)34/2019-Sup./(P-31510)
dated 04.09.19 has sought information
from the firm. The same has been
communicated to the firm on 25.09,19.
Henee; the firm is o furnish above
details to M/o PENG.

270 MTS
Industrial
Composite
Mixture plus
otherwise
known as
Mineral
Turpentine
Qil(MTO)
&lor Low

| ‘Aromatic
White
Spirit(LAWS)
&lor
Uill,_f_’é.fiﬂ}

130.0

| Comments sought from M/o PENG on |

27.08.2019, M/o PENG vide OM No.
P-12019(11)38/2019-Sup./(P-31677)
dated 13.09.19 has sought information
from the firm. The same has been
communicated to the firm on 25.09.19,
Hence, the firm is to furnish above
details to M/o PENG.

221

MJs Oil Energy, Delhi
B1753/8/E/AM20/O-4/1¢

04,0919 104 MTS
Superior

- Kerosene Oil
fﬂ{iﬁ'}

571

Comments sought from M/ PENG |
on 05.09.2019, Mo, PENG vide OM
dated 14.11.19 has sought information
from the firm. The same has been
forwarded to the firm on I8.11.19,
Reply received from the firm has been
forwarded lﬂﬁu PE&ENG on Iﬁ-,]E.ED_I

)(M/.



223
Mumbai
D1/53/8/F/A MZ!]ISQ?SJ'IE

Mumhbai

O1/53/80/A M20/S-105/10C
925 | | M/s Brenntag Ingredi

Pvt Ltd., Mumbai
O01/53/8/E/AM20/B-3 I

22 _
Lid.. Gujarat
O1/53/8/E/AM20/S-1 16/1C

D1/S3/B/E/AM20/B-36/IC

(ihaziabad
i1 .I‘S3?’Efi:i-"ﬁ['vl_2ﬁla"5—124.-“1t'

229
Mathura
O1/53/8/E/AM20/1-25000

228 | Ms Shree Ganesh Enterprises,

230 Lﬁhﬁnﬂi& Tndm-.td_ =

| 232 T Mls ST Group — India o Lid, Navi
Mumbai
O1/538/F/ AM20/S-16/1C

Ms ST Group — India Pvi L1d, Navi |

"é'z&_'MFs'EmTp-hEa Pvilad, |
Ingredients (India) | 1

| MJs Sun Pharmaceutical Medicare |

237 | Wis Bosch Lxd, Bangalore

Mis IM Petrochemicals Fvi | Ld, |27

—

| 10.09:2015 | 5000 NS

10.09.2019 |

| 4000 MTS Bi

9 | 24960 kgs |

250Lw. |

Propviene
Tetramer

Praipyleni
Trimer

isobutylene
BIB

Isopar L Fluid

Dehydrared

=

1.2019

Alcohol
{ethanol
anhydrous)

S i sp?;:iah?
fuel bosch
GRV GRTD
diese]

hydrocarbon
solvem

29.11.201

19 | 225 MTS

| Hydrocarbon

Solvent
125/240( Petrg|
eum

Solent)

20000 kgs

B000MIS T

862720

| 34776

268

91.8

100.4

FI_SES_ —[_C:Eniais;ug_hl from  Mip P&E\JG—|

on 13.09.2019, Mio. PENG vide OM
dated 09.10,19 has sought information
from the firm. The sdme has been
communicated (0 the firm on 22.10.19,
Reply from the firm is awaited.

| Comments sﬁht from M/o P&NG on |

13.09.2019. Mo, PENG vide OM
dated 09.10.19 has sought information
from the firm. The same has bizen
communicated to the firm on 22.10.19.
Reply from the firm is awaited.

-_Cf:mmbn_ts_ sn_ugﬁtﬁmﬂﬁmﬁun_

17.10.19. M/o, P&ENG vide OM dared
31.10:19 has sought information from
the firm.

Comments sought from Mio P&NG on
18.10.19. M/o P&ENG vide OM dated
06.11.19 has sought information from

the firm.
The committee in jts meeting dated

281119 decided to ask the firm to
give details of the import  item
including  technical specificalion,
Accordingly,  vide e-mail dated
24.12,19 the firm has been reguested to
furnish details of the item including
technical specification,

Mo PENG vide OM No. P
12019¢11)/41/201 9-Supply (P-31935)
dated 03.01.20 has requested to obain
the technical specification of the
import item from the firm,
Comments sought from Mio PENG un_
29.11.2019. Mlo PENG vide OM
dated 02.01.20 has requested to obtain
the technical specification of the item
from the applicant for processing the
matter further,

G | Comments sought from M/o PENG on

29.11.2019. M/o P&NG vide OM
dated 06.01.20 has requested 1o obtdin
the technical $pecification of the item
from the applicant for processing the-
matter further. Reply received from the
firm has been forwarded to Mo P&NG
on 31.01.20

| Comments sought from Mio PENG on

e up

=0 ;RZ/_l
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| Oleic acid | 29.11.2019.M/o P&NG vide OM No,
methyl ester P-12019(11)/49/2019-Supply (P
32664) dated 17.01.20 informed that

DGFT vide Notification No. 6/72015-

2020 dated 24.05.19 has changed the

import policy for Exim  Codes

22072000, 27102000 and 38260000 to

“Restricted”. The import of Oleic Acid

Methyl Ester with ITC(HS) Code

38260000 is “Restrictéd” in terms of

aforesaid DGFT Notification dated

240519, DGFT may take further

action as deemed fit. Again vide OM

dated 24.01.20, M/o P&NG has heen

requested 1o furnish their specific

_ comments.

231 | M/s Young Buhmwoo India 08.12,19 [ 216000 kgs | 2673 The committee noted that as per |
Company Pvt Ltd, Kanchipuram naptha Netification No. 51 dated 18.03.20.
D1/53/8E/AM20/Y-7/1C (petroleun) import of Light Naptha, ITC(HS) Code

hydrotreated 27101221, Heavy Naptha, ITC(HS)
heavy = Code-27101222  and Full Range
‘micsol Naptha-27101229 is ‘Free’.
1820V isopar- Accordingly, the committee decided
himl&20 to close the case.

48000 kgs

distrilates

{petroleuam)

hydrotreated

light — anysol

—d40/exxn] —

da0/mia

20000 kes

heptanes
| 22466

pentamethyel

- 1P clean

lx/pm 2000 )

232 | MUs Inspec Oils Ltd, Kolkata 09.09.19 | 120 MTS 27.1 Comments sought from Mo P&NG on |

O1/53/8/EAM20/1-42/1C Used 0il 09.12.2019. M/o P&NG vide OM
dated 03.01.20 has requested to obtain
' the technical specification of the item
v from the applicant for processing the
matier further, )

233 | M/s Premier Lubricants Pvt. Ltd., | 11,1219 | 102 MTS ISU | 615 Comments sought from Mio PENG on
Mumbai d-40 as per 12.12.2019. M/o P&ENG vide OM
O1/53/8/E/ AM20/P-50/1C specification dated 03,02.20 has requested to obtain

the technical specification of the item
AN . R L= e | from the applicant for processing the

wh-
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Maharashira

O1/53/8/E/AM20/L- 10010

Delhi

DV/33/8/E/AM20/H-26/1C

T [matier Ry, Reply reseived o]

Mg Laimi'_ﬂrgani-:- flldustrimid.

12.12.19

M/s Hero Moto Corp, Ltd, New | 16,1216

236

M/s Hardcastle Petrafer Pvi Lid,

Vilsad, Gujarat

O1/53/8/E/AM20/H-27/1C

India Py, Ltd,, Gurgaon
01/S3/8/E/AM20/H-28/1C

17.12.19

23§

M/s Speed International India Pyt

Ltd., Mumbai

O1/S3/8/E/AM20/S-1574C

239

Maharashtra

O1/53/8/E/AM20/T-44/1C

‘Ms Total Ol India Pvi Lid.,

22.01.20

48

140120

the firm has been forwarded to M/u
) P&ENG on 12.02.20
15000 MTS | 60225 | Farlier the firm had been pranted
Denatured permission for import of 80,000 MT of
ethyl alcohol Denatured Ethyl  Alcohol. The
committee also noted that the firm has
not furnished (i} details in the proforma
prescribed by Mio PENG (ii) Udyag
Aadhat/DIC/RCMC (i} Pollution
Certificate  from  State  Pollution
Control Board. As decided in the EFC
meeting dated 30.01.20, the above
' details has been sought from the firm
on 09,03.20,
| 1500kgs [ &3 Comments sought from M/o P&NG on |
gasoline - 16.12.2019. M/o P&NG vide OM
CEC dated 02.01.20 has requested to obtain
legistative fuel the technical specification of the jtem
CEC-RF-02- from the applicant for processing the
08 E5 (ELURO matter further,
5)
216 MTS 2121 ‘Comments sought from M/o PENG on
Isoar 1. fluid 30.12.2019. Mio P&NG vide OM
dated 06.01.70 has requested to obtain
the technical specification of the jtem
from the applicant for processing the
matter further, Reply received from
the firm has been forwarded 10 M/o
P&NG on 09.03.20
1530 kes CEC | 5.7 Comments sought from M/o P&NG on
legislative fuel I 122016
REF-D2-08 ES
1500 MTS | 661.5 As decided in the EFC meeting dated
Denatured 30.01.20. vide e-mail dated 09.03.20,
ethyl aleohol the firm has been requested to furnish
copy of Pollution Certificate from
SPCB nor submitted information in the
i proforma prescribed by M/o P&NG,
| 1000 MTS 1926.9 Comments sought from Mio P&NG on
Spirdane 1D 40 28012020
1500 MTS
spirdane D 40
8
300 MTS
spirdane K 2
200 MTS
| isane 1P 170 5




240 | M/s Wanksons Chemicals 240120 | 4000 MTS | 18350 Comments sought from M/o P&NG on
Industries Pvt Ltd., Gujarat ethyl aleohal 31.01.2020
01/53/8/E/AM20/W-13/1(
241 | M/s RA Chem Pharma Ltd.. 24.01.20 | 3440 Lir 5.4 Comments sought from M/o P&NG on
Telangana Fthanol 99.9 31.01.2020
O1/53/8/E/AM20/R-69/1C ‘
247 | Mis Excel industries I.4d.. 280120 | 10000000Kgs | 5110.0 | The committee decided to examine the
Meharashtra denatured case on file.
01/53/8/E/AM20/E-16/1C ethyl aleohol
243 | M Sai Corporation, Delhi 30.01.20 | 00000 Tt 179.1 | The committee decided to examine the |
O1/33/8/E/AM20/S-185/1C -cthy alcohol case on file.
dnd other
spirits
denaturned or
any strength
absolute
alchol/denatur
ed absolute
! - aléohol
244 | M/s ARSS Biofuel Pvt Lid., 310120 | 4600 MTS 1980.3 | The committee decided to examine the |
Maharashtra denatured cdse on file.
01/53/8/E/AM20/A-1 1 2/1C ethanol
245 | Mis Southern Petrochemical Ind. | 29.01.20 400000 MTS | 1995498 | Comments sought from M/o PENG on
Corpn. Ltd Tamil Nadu | naphtha for 06.02.2020
01/53/8/E/AM20/S-184/1C fertilizer use f
246 | M/s. Honda Motoreyele and 03.0220 | 306 kgs CEC 2.0 Comments sought from M/o P&NG on |
Scooter India Pvt Ltd., Haryana legistative fuel 07.02.2020
D1/53/8/E/AM20/H-35/1C R_-Fm-ds ES
247 | Mis Bhange Organic Chemicals Pyt 05.0220 | 18000 MTS 7970.4 The committee decided to examine the
Lid., Pune depatured case on file.
OVS3/8EAM20/B-491C ethyl alcohol
248 | Mis IOL Chemicals and 05.0220 | 60000 MTS 28080.0 | The committce decided to examin the
Pharmaceuticals Ltd,, Punjab denatured case on file:
D1/53/8/EAM20/1-52/1C éthyl alcohol
249 | Mis Cummins Technologies India | 056220 | 10000 kes 3022 | Comments sought from M/o PENG on
Pvt Ltd,, Pune diesel euro 6 11.62.2020
01/53/8/E/AM20/C-41/1C cert fuel B7
10000 kgs
dicsel en
16709 2015
B14-20
10000 kes
diesel fuel un
1202 class 3
pe3 pi 310




50

10000 kgs
autemotive
diesel suiphur
less than 15
ppm
N e | _ haltermann
250 | M/s Dhampur Sugar Mills Ltd.. 3100120 | 25000 MTS | 10800.0 The committee decided to examine the
New Delhi denatured case on file,
0 1/53/8/E/AM20/D-44/1C" ethyl alcohol
251 | M/s Balaji Amines Ltd, , Solapur 17.02.20 15000 MTS 220.7 | The committee decided fo examine the |
01/53/8/E/AM20/B-51/1C. denatured ~case on file,
ethyl alcohal
| of any Srmngth
252 | MUs The Automotive Research 150220 [ 12000kes | 284 | Comments sought from Mo PENG on |
Association of India, Pune gasoline cee- 19.02.2020
01/53/8/E/AM20/T-47/1C rf-02-08 E5
(EURD-V)
253 | MYs Hardcastle Petrofer Pyt Lid., 180220 |[216 MTS 2181 Comments sought from Mo P&NG on
Gujarat isopar h fluid 20.01.2020
01/53/8/E/AM20/H-36/1C
254 | Mis Shree Ganesh Khand Udyog | 28:0220 | 10000 MT of 443375 | Comments sought from Mio P&NG on
Sahkari Mandali Litd, Bharuch Denatured 06.03.2020
01/53/8/E/AM20/H-36/1C Ethyl Aleohol
255 | MJs The Dharamsi Morarj; 280220 | 2000 MT of 894.66 | Comments sought fromM/o PENG on
Chemical Co. Ltd, Mumbai Denatured 015.03.2020
01/53/8/EAAM20/T-51/1C Ethanol
256 | Mis Fiat India Automobiles Pvi 24.0220 | 500 tr japan | 23 | Comments sought from Mio PENG on |
Ltd., Pune gasoline — 25.02.2020
01/53/8/E/AM20/F-30/1C benzina
99101 ron
tipo giappone
premium
| 257 M/s Renault Nissan Automotive 19.02.20 | 15000 Itr cec 282 Comments sought from M/o P&NG on
India Pvi Led., Tamil Nadu rf-02-08 e5 23.02.2020
O1/53/8/E/AM20/R-84/1C gasoline bsh
2358 | M/s Chirag Enterprises, 2802200 | 1511 MTof | 944 To be decided in the LFC
Ahmedabad Denatured
| OUS3/BIE/AM20/C-IC Ethanol
239 | Mis Abhijeet Chemicals Pyt [td.. 12:02.20 [ 1020 MTS 4336 | To be decided in EFC
Maharashtra denatured
01/53/8/E/AM20/A-118/1C ethyl alcahol
2600 | Mi's Goda,va-n Emrei"nerles Lad., H.hE.Zl:I 90000 MTS | 40500.0 l;be decided | in FFC !
Ahmadnagar denatured
01/53/8/E/AM20/G-5571C ethy! alcohiol
with approx
A5 ppm
| bittrex
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| —

Part-|
Allahabad
O1/83/8/E/AM20/C2)) |

M/s The TATA Power Company
Ltd., Karnataka
O1/53/8/E/AM20/T-39/1C

263 ..MJ'_S-RC'-’QQI_JI_J. Mumbai

O1/53/8/E/AM20/R-TTIC

363
Pvi Ltd., Trivandrum

264 _
O1/53/8/E/AM20/V-52/1C

| P I - P e——
Punt-15 Direetorate General of Civil Aviation (DGCA)Y

265 | Mis Helicopter Engines MRO
| Private Limited, Bangalore,

240219

Mis Revyrie Glohal Tech Solutions

13 Department of Telecommunications (oT)
261 | M/s Culminating Technologics, [29.11.2019 | 8 Sct Wireless | 5.0

07.02.20

| 06.02.20

27.02.20

il
140819 |

|
51

]

-denatonium

benroste/denat
onium
saccharide

Ti?um'm::nl,s sm.-ight from D_s:-T_::-T

Audio Video 29.11.2019. DoT vide letter No. R-
Transmitter 11020/05/2016-PP dated 03.12,19 has
: requested to provide technical literature
and RF specifications of the
equipment/drones  proposed 1o e
imported for furthér examination. The. |
same has been communicated to the
- firm on 24.12.19. Reply from the firm
is awaited.
| Nos GPR 258 Comments sought from Dol on
system 2 06.01.2020, DoT vide letier No. R-
channe 11020/05/2016-PP dated 28.02.20 has
shielded requested 1o provide technical literature
antenna sph and RF specifications of the equipment
' eRgingering proposed to be imported,
type zond- 12K
1600A
| Nos S00A
GPR svstem
SPFH
cngineering
type zond-12E |
]@ﬁ?ﬂmﬁ | Comments sought from DOT on
Toys drone 11.02.2026
with eamera
total weight of
the drone with
| remate control
and packing
box iz 640
| 1 Box netgate 06 Comments sought from DOT on
firewall router 11.02.2020
01 No. of X- jili Comments sought from DOT on
Band Radar 05.03.2020
T | e -
34 Nos, '

___' 648 Comments sr.iugi{t ~ from DGCA on
| Special Tools

19.08.2019. DGCA vide e-mail dated

L7
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267

268

| OLS3BEAMI- 1410

M/s Delhi International Airport
Limited, New Delhi
| O1/538EAM2O/DA 41C

Mis Kavita Bhardwaj, Gurgaon
| DESBHAM20IK-2010

H{S3/8BIAM2Z0/R S0

108,19

18.12.19

M/s Ranjan Kumar Navak, Kolkata | 18.12.19

L2

lor repair

activity of

artoustie
helicopter
enaing

| Nos
Waterjet
Disrupter
miadel 20mm:
Neutrex along
with
Hecessories
including dual
laser aiming

-pavinter,

projectiles:
20mm
Neutrex
Magnum
Cartridges 70
griin — 30
nos., 0l no.
M2ZA Metal
Ammo Box

for Cartridges, |

100 Box
Muotar,
Propeliers.
fight
contraller;
pwer
distribution
boasd, RY
devices,
carbon fiber
parts, frames,
wires, othier
items,

batteries, e
[ 01 Boxos

syma x8pro
fpv Re
quadcopter
drong

IJi.'I

| advised 10

21.01.20 informed the firm that Quality
Manager of CAR 145 is authorized 10
request DGFT for import of tools
required for maintenance.

21.08.2019. The firm vide ¢-mail dated
09.12.19 informed that DGCA is nat
the authorized agency. Bureau of Civil
Aviation Security: (BCAS) s the
authorized agency to provide the.
"NOC'.  The commitiee decided to
seek  comments  from  BCAS,
Accordingly,  commentshas  been
spught from BCAS,

Comments sought from DGCA on
1219 DGCA vide e-mail dated
01.01.20 has informed that DGCA has
not granted import permission to the
subject items.to import. The applicant
5 required prior permission from
DGCA for granting import license by
IMGFT, 'I'he're'l"nrc._; applicant may be
advised 1o approach 1t DGCA
concerned Directorate for oblaining
import permission as required.

Comments sought from DGCA on
30,12.2019. DGCA vide c-mail dated
31:12:19 has informed that DGCA has
not granted import permission to the
‘subject items to import. The applicant
is required prior permission from
DGCA for granting import license by
DGFT.  Therefore, applicant may be
approach o D{iﬂi[

A
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i)
=l
lsd

| Mis Ispagro Robotics Put L.,
Mangalpre
(H/S3BEAMI0A-44/1C

M/s Ruthra Meortky, Chienmai
UIS3REAMIDR 5310

Mumbai
O1/S3/BEAMNGS T

| M/% Grover Aampa Vineyiards Lid,

M/s Google Cloud India Pwv Lad.,
Mumbai
OISR AM2NGS100

M/s Jacobs Engineering India Pyt
l.td., Mumbaj
D153/ BB AMZ0 3300

Mis Interglobe Aviation Lid,
Gurgaon
O1/538A7AME0/:5) e

| 241719

I 02,0120

| 30.01.20

3].01.70

27.061.20

2701240

53

| Box Sm artap
PRO

| NogEachite
mini droneg,
2.A48hz fullills
rules of WPC
wing and
I3GEA

] Nb,s drone

14 ;ﬂos A_sosy,"
power filter
motule, 4 x
IRC320 C20
nput, | x 10p
connecion
output, no
cireuit
breaker; then
colo PFM4

| Nos FPWS
320 XCTO

hase-dell

precision
tower, dual 19
menitors;
kevboird &
Miuse

S'Nos ATC
maodels
transponder
part no: 066-
(121201

| S Nos ATC
| transponder

ra- 1 (0Lk
MoD7 par
e R6G-
OF2 120102

con cerned Directorate for nﬁmiluing
import permission as required,
Comments sought from Heavy
Industry & DGCA on 31,12.2019.

I_Z'Enhna:_flls sought ffom DGCA on
10.61.2020

| Comments sought from DGCA & Dol |
| on 06.02.2020

Commients sought from DGCA & DOT
on 04.02,2020

| Comments sought from DGCA & DOT |

on 04.02.2020

591.0

Approved in terms of DGCA Jetier No.
S-1698/2006-A1(2) dated 28.072016
wherein they have informed that they
have issued Alrworthiness Advisory
Cireular  AAC 02 of 2016 on
import/export of aireraft spares, item of
equipment for use on aircraft, As per
the circular, Quality Manager of the
CAR 145 approved organization will
chsure that the imported aircraft items
part  number matches  with  the
Hlustrated  Parts  Catalogue  (1PC)

published by manufacturer based on

J_which import permission may be

%.



CLA New Delhi may issue the import authorization to thc.appulicsam for import of 10 No
ol ATC Transponder TRA-|

| & Transponder (Part No. (66-01212-0101) (it} 05 Nos,

from “GCA for i CIF value of Rs. 5.91.,03,038/- (USD TREDA0) subject

published by manufacturer. However, in case custom guthorities

actual user condition besides other
i ind CLA New Delhi

usul conditions of import authorization,

The enclosures will be sent by e-mail ta the applicant

| pranted: However, In case custom
authorities
clarification/authentication of parts by
DGCA, the aircrafl operator ‘approved

organization may approach
regional/sub-regional  office for
| necessary suppon,

5. of Aircraft Parts [(i) 05 Nos. ATC Mode
00 B (MODT) (part no: 066-01212-0102)]
to the condition that Quality Manager of the CAR 145
| dpproved organiztion will ensure that the imported aircrafl ftems part number matches with the illustrated Parts Catalogue (IPC)
require any Nurther clarifications authentication of parts by DGCA.
| the aircraft operatorfapproved organisation may approach regional/sub-regional office for necessary support 4s well

‘Comments sought from DGCA & DoT
on 28.02,2020

|15

require  any  further

as subject to

Apprﬂvéﬂ.- as per Dio Food OM
dated
28.11.2017, subject to approval by
the competent authority

dated
28.11.2017, subject 1o approval by
the competent authority

24072017  and  dated

24.07.2017  and  dated

| 275 | Mis Google Cloud India Pvt 14, | 120290 | 10'Nos Hssy, 3.0
' | Gurgaon power filter
! | O1153/B0/ AMR0/GL60/IC , mddule, 4.x
JEC320 €20
| | | Input, Ix 10p
connector
| | ouput, no
[ | circuit
[ I | breaker, ikea
l ] | | colo, pimd
Part-17 Department of Food & pD
276 | M/s Voyage india, Mumbai 1220120 [ 300 MTSthai | aTg
O1/53/8/E/AM20/V-394C E | jusine rice
| | | {Hommali)
' - [ 100 MTS thai
slutinous rice

277 | Mis Cockay Tmernational, New | 03.0920 | 366 MTS | 3447
Delhi Jasmine rice
DI/S3/8/E/AM20/C-40/1C |76 MTS

glutingus rice-

278 | M/s RPC Foods Pvi. Ltd, New 1260220 | 190 MT af 218,88
Belhi Calitornia
OVS3/8E/AM2OUR-8T/1C Medium Grain

Sushi Rice
| 1 ] A
Part-18 Pewoleum & Explosives Safety Organization (PESO)
279 | M/s. Bharat Electronics Lad, Pune: | 051218 | Hlectranic | 917000

| | 01530815 AMI9/B-33/1C | | Fuse

L | ! |

SY

The committee noted that in the FY-
2019-20, the firm has already been
granted import authorization for import
of 500 MT of rice. Accordingly, the
committee decided 1o seek comments
from B/6 Food,

-_—['_v:nmmcnts sought from PESO on
07.12.2018. The commitiee decided to
remind the PESO, Reminder sent vide

agenda note on 28.01 .20,

Wz
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252

284

Mfs. Himachal Futuristic
Communications 1.1d, Salan
O/S3/B/EAMIG/H-28/ [

M/s Himachal Futuristic

Hitmachal Pradesh,
G1/53/8/E/AM19/41-32/1C

M/s, 1’ii¢ad'nu "l.fi:suals' Private
Limited, Bangalore.
DLA3/8/EAMZDIR-) 1

M/s, Sial Mﬂﬁfa:hﬁ.?ﬁzid.._
Lucknow. 01/53/8/E/AM20/S-
441C

Cemmunications Lid., Solan |

'm.m.w

27.02.19

| 2505190

| 170719

| M/s Gen Informatics Consultants

| Pvt Ltd, Delhi

O LS3BEAMING-281C

01/53/8/EIAM20/F-27/1C

07.09.19

129.01.20

55

charge, 3.625
compact, (-
400 deg pan
nao. jﬁﬁrﬁz 12-
044

| 20 Nos power |

MI00 Electric | 2477 Comments sought from PESO on
| Betonator 170119 PESO wide letter dated
04.02.19 has sought information from
the firm. PESO vide e-mail dated
17.03.20 has informed that reply not
received from the firm till date.
| HI-SA Safe | 32.10 ‘Comments sought from PESO on
and Arm Unit 01.03.2019. PESO vide letter dated
& MO0 06.03.19 has sought information from
Electric the firm. PESO vide e-mail dated
Desonator. 17.03.20 has informed that reply not
received from the firm till date,
| 128 Nos. of | 4.14 Comments sought from PESO on
Cdmposit T1 28.05.2019. PESO vide letter dated
for stage 25.06.19 has sought information from
Effect; Host the firm. PESO vide e-mail dated
Controller 17.03:20 has informed that reply not
Falls Under received from the firm til] date,
Other
Pyritechine
Articles ete,
| 119Boxof | 2694 PESO  vide Letter Mo, E
| Primers G 25(38)Import/Pol/2018 dated 22.08.19
has sought information from the firm.
PESO vide ¢-mail dated 17.03.20 has
. informed that reply not received from
the firm till date.
10000 Nos 6.8 54 ﬁbmrnnﬁtsf sought from PESO on
mm SPC mj- 11.12.2019. PESO vide letter dated
m2al IE.10.19 bas sought information from
ammunition the firm. PESO vide e¢-mail dated
and 17.03.20 has informed that reply not
T.6¢x39mm received from the firm till date:
SPC FMI-
M2AI
ammiunition
30 Nos clep 70.0 Approved as  recommended by |
initiator det- FESO  wide Letter No. F-
3050-134A 25(38)81/2019 dated 24.02.20
part no 31 -
H956-3




CLA New Delhi may issue the import authorization 1o the applicant for import_él'f'ﬁ;plusi;cs_ Ea.; per ANF-2IM) from LISA fora
CIF value of Bs. 7021440/ (USD 97520) subject o the condition mentioned in the PESO Letter No. E-23(38)81/2019 dated
24.02.20us well as with actual user condition besides other usual conditions of import authorization, The enclosures will be sent by
e-mail 1o the applicant and CLA New Delhi.
286 | Mis Expro North Sex Lid, Mumbai | 06,0230 | S000FTSoil | 25257 | Approved 3 recommended by
BLSRIEAMINVE-LTIC well a i‘ESﬂ vide Letter No. E-
explosives 25(38)131/2019 dated 24.02.20
detonating
fusefeord
126000 Nos |
{ -ofl well
explosives
shaped
chidrpes
3000 Nos ail
well
explosives
[ _dtinnatﬂrs
RA Mumbai may issue the import authorization to the applicart for import of Explosives (as per ANF-ZM)Emm .'Gérmany and |
USA fora CIF value of Rs. 252577160/- {LUSD 3714370) sabiject 1o the condition mentioned in the PESO Lenter No. E-
25(38)131/2019 dated 14.02.20 as well s with actual user condition besides other usual conditions of import authorization. The
enclosures will be sent by e-mail to the applicant and RA Mumbai.
287 | Mis Schlumberger Asid Services | 050290 | 326943 Nos | 54647 | Approved =5 recommended by
Lid., Mumbai oil well PESO  vide Letter No. E-
O1/538/ B/ AM20/S-195/1C explosives I5(3B)60/2019 dated 02.03.20
shaped |
charges
44520 fis oil
wiil
~explosives
detonating
fuselcord
3350 Mos ol
[
well
| explosives
o) 1 5 o S detonators | ; |
RA Mumbai may issue the import authorization to the applicant for import of Explosives (as per ANF-2M) from USA for z CIF
valoe of Rs, 546471482.40- (USD T682714.50) subject 1o the condition mentioned in the PESO Letter No. E-25(38360/2019 dated
02.03.20 as well-as with actual user condition besides other usual conditions of import authorization, The enclosures will be semt
by e«mail 1o the applicant and RA Mumbai, _ :
| 288 | Miis Weatherford Oil Tool ME | 08,0220 | 364740 Nos | 39384 [ Approved as recommended by |
L1d., Mumbai " il wéll | PESO vide Letter No. K-

0 1/53/8/E/AM20/W-14/1C explosives 25(38)104/2019 dated 02.03.20
shaped
charpes
‘ 86000 fis.oil
| well
|| | | explosives |

R

A4




Mumbai P¥t Ltd., Mumbai
| DVE3ISIEIAM20/VA3/1C

Germany for a CIF
290 | Mis Indian I'-fxﬁhéivés Pyt Lid,,

Kolkats West Hengal
D1/53/8EAMO-57/1C

vitlue of Rs, 39284421207 (USD S492788.20) suby
02.03.20 as well as with actual user condition hesi
by e-mail to the applicant and RA Mumbai.
| 289 | Ms Viking Life-Saving Equipment

| 08.02.70

RA Mumbai may issue the import authorization to the
value of Rs. 1042441982 (Fure |
25(38)145/2019 dated 02.03.20 as well as with actual
enclosures will be sent by e-mail 1o the applicant and RA Mumbaj.

150000

| Liw

detonating
flse/cord

|90 Mok bl
well

| explosives

| detonators

RA Mur’hb'ﬁla}- issue the import authorization 1o the upplicant for im_pdrt af Expiuéi_vgs."{a's per .ﬁe‘-F'-lM] from USA fora CIF
ect Lo the condition mentioned in the PESO Letter No. E-25(38)104/2019 dated
des. other usual conditions of

import authorization. The enclosures will be sent

[7480Nos — | 1042
fireworks PESO vide Letter No, E-

| marine siznals 25(3N)145/2019 dated 02.03.20
hﬁplicaht for fmpc? of 7480 an’.'}'at?_-f'ui:wqus (marine signals) from

Approved as recommended by

33202.40) subject 1o the condition mentioned in the PESO Letter No. F-
user condition besides other usual

conditions of impaort authorization. The

652,

]

by |
E-

(93024 Nos |
electronic
blasting
cap/ebe asm
type T-kon I1]
15misnh
L.4/ebe asm
type 1-kon 11
30m/ 100 f

| Asfebe asm
tvpe I-kon
A0m/130R

1 4siehic dsm
type uthl
15m/506

| dsfebr asm
type i-kon rx
1 60m/2006
I As/ebc-asm
type i-kon rx
Iiehe asm
type l-kon
Hliehe gam
type i-kon
Uliebe asm
tvpe

utbl0 detonato
rs clectric un
no,0456.class

| Approved as recommended
PESO  vide Letter Np,
25(38)80/2019 dated 05.02.20

D




mnfﬁ may issue th?impmammﬁnmhc _ap_pli_cant for import of 93424 Nos. of Explosives (as per ANF-2M) from |

Canada for & CIF value of Rs. 65240405/~ (USD 906117) subject to the condition mentioned in the PESO Letter No, E-
25(38)80/2019 dated 05.02 20 as well as with acwal user condition besides other usual conditions of import authorization. The
enclosures will be sent by e-mail to the applicant and RA Kolkata,

291 | Mis Economic Explosives 1.td.. 180220 | 105Wos fuze, | 330 Approved  as recommended by |
Nagpur nosg PESO  vide Letter No. E-
O1/53/8/E/AM20/E-19/1C proximity & 25(38)13572019 dated 12.03.20

point

detonating

ROZ14A2 -
L M9120A |

RA Néw_ur Ha; issue the- h_npurt_qumﬁﬁz&l'i;n_ to the app]-if:a:m ﬁ:ﬁmpﬁ u!ETﬂS Nos. of Fuze, Nose Proximity & Point

Detonating (ROZ14A21-M91 204 | from South Africa fora CIF value of Re. 2393937/~ (USD 33 180) subjeet to the condition

mentioned in the PESO Letter No. E-25(38)135/2019 dated 12.03.20 as well as with actual user condition besides other usual
conditions of import authorization, The enclosures will be sent by e-mail to the applicant and RA Nagpuir,

202 | M/s Var I;‘Iucirochtrr':Fr_i;at"eIﬁ:_rﬁm.Ei}_ ' 390 Nos.of | .13 Approved as  recommended by |
Hyderabad Squibs/Inflam PESO  vide Letter No. E-
01/53/8/E/AM20/V-53/10 matur NDC, 25(38)Import/Pol/2020 dated
16160 Nos. of 30.03.20
Squibs/Infiam
mateur NDC
NDC
[349A01
33858 L2
R L N e | St sl -
RA Hyderabad may issue the import authorization to the applicant for import of 2000 Nos. of Squibs/inflammateur NDC
1349A01855Z 112 1.4 S from France for-a CIF value of Rs, 2393937/ (USD 33180) subjeet to the condition mentioned in the
PESO Letter No. E-25(38)Import/Poli2020 dated 30.03.20 as well as with actual user eondition besides other usual conditions af
import authorization. The enclosures will be sent by e-mail te the applicant and RA E-Iyderahac_l_

Part -21 Miscellaneous

293 | Mis. KK. Traders, Amritsar [07:07.17 [ 2500 Kes. of 39561 | DIFP vide OM  No. 9/50/2017-
01/53/8/468/AM 1 8/K-9/1C | Castor SAC TSW/I16 dated 08.082017 has |
(Castoerum) suggested to  consull Ministry of

Grade 1& AYUSH in the matter,  Comments

Grade 2 sought from AYUSH on 30.82017 &

12,12.2017M/0. AYUSH vide OM No,

K-11021/03/2017-DCC dated

02042018 has. intimated that
comments of MoEF & EC may be
taken to facilitate the decision in
DGFT.  Comments sought  from
MOEF&CC on 15.04.2018. As decided
in the EFC dated 24.08.1%. reminder
has been sent to MoEF&CC on
19.09.18 and 31.05.19. Since the case
15 of 2017, the committee decided 1o
again  remind  MoEF&CC  for

J_ comments. Last reminder sent 1o

68. A




R e T ol e ﬁufﬁﬂf{ﬁ&h{ﬂ} vﬁé:lgmda note

= _ dated 28,01,20

294 | Mis. K K. Traders Amritsar 200278 | 100MTof | 96009 | Commerts sought from AUYSH on
01/53/8/22342/ AMI8/K-1711C Costos Roots 09.03.18. Comments sought from
( Saussuresa MoEF&CC(WL) on 23.52018 A5
Lappi) decided in the EFC dated 24.08.18,
reminder has been sent to MoEF&CC
on 19.09.18 and 31.05.19, Since the
case is of 2017, the committee decided
to again  remind MoEF&CC  for
comments. Last reminder sent to
MoEF&CC (HSMD) vide agenda note
dated 28.01.20.

205 | Mis. Ratan Aluminium Recycling | 140318 6000 MT of | 1755.0 Comments sought from M/o. Mines on
P. Lid, Faridabad Aluminium 27.03.2018 DIPP vide OM dated
O1/53/872407T AMIB/R-41/IC Dioss  Thiill (04.07.2018 has conveyed that Mio

Mines may be consulted. As decided in
the EFC dated 24.08.18, reminder has
been sent to M/o Mines on 19.09. 18
Mo, Mines vide OM dated 24092018
suggested to seek comments from
MoEF&CC.  Comments sought from
MoEF&CC.  Reminder sent an
31.05.19. Since the case is of 2017, the
committee decided 1o again remind
MoEF&CC for comments. Last
reminder sent to MoEF&CC | HSMD)
vide agenda note dated 28.01 20,

296 | Mis. Converge Electronics Trading | 19.05.18 | 10000 Nos.of | 1370 ¢ Comments sought from D/o Post on
(India) P. Lid, Bangalore Unused 26.09.2018. Reminder sent on
O1/53/8/E/AMI9/C-21/1C Postage 31.05.19.

Stamps,
EARS9 |
297 | Ms. Shanti Agro Products, Navsari | 07.03.19 | 200 MT of §73.00 Comments sought from Dio Feriilizer |
O01/53/8/E/AM19/5-1024C Zine Ash on22.03.19
below 65%
Linc
298 /s indlg-::nous Bé-fyﬁsi Massum, 16.08.19 il_fl Box Used | T '-_ﬁ‘-ﬁmcm?saugh_tf‘r_am HRD on |
Eluru Theological 21.08.2019
O1/53/8/E/AM20/1-30/1C Books for
Library
103 Box
Sacred.
Literature and
booklets
198 Box
Whole English
Lt S S | =S Meedbioles | ] _




301 |

305

306 |

P\-‘t Lad, !nmndmm
DES38 B AMR0K | L [

| Mis 'ﬁﬁil?@ﬂﬁ&um India

M/s Rasiklal Hdml & Ln Chennai
O1/53/8/F/AM20/ R-42/1C

M/s Arceli A grib E-?Eft' Lid., i
Ahmedabad
(H/53/8/E/ AM20/A-BO/IC

Pvt Ltd., Raigad
OV53/8/E/AM20/M-A8/1C

MHEH{SW_:IES EﬂSpﬂTﬁ and
Technologics Pvt Ltd., Rangalore
DIS3/8/E/AMZ0/A-90/1C

| Mis Fringe Papo International, New |
Delhi

01/53/8/E/AM20/E-17/1C
M’s Shree Babaji Chemicals pyvt | |
Itd., India
O1/53/8/E/AM20/S-1 18/1C

| Mis Shalimar Incense Pyi Ltd,
Bangalore
OVS3/8/E/AMP0/S1 2010

| 307

| ousimEAmaoB39ne

M/s BLD Metal and Alloyvs Pwt
Ltd.. Jhajjar

e L

1

r | 29.08.19
13.10.19 |
151019 |
[ 23.10.19
[ 15.11.2019 |
13012019
12.11.2019 |
- |ZnE |
o429

4

0

15000 MTS | 90.0 Comments sought from Mo Mines &
Stone boulders DIPP on 03.09.2019
or rubbles or
rock stones
1 f_F'Q'?':;Egaq_ 194.3 ' Comments sought from MSME on
Gum benzsin 15.10.2019
(toban) used
for burning
purpGses
100kes |10 | Comments sought from Dio
Industrial Agriculture, Cooperation & Farmers
Hemp Seeds, Welfare on 18.10.2019
used for
growing fiber
 [se00kes BT [The commiliee in its meeting dated |
niobium scrap 28,1119 decided to seek comments
from DAE. Accordingly, comments
mught from DAE on 13.12,19
1 nos |rasaT Comments saught from DDP on
Reference 20112019
missile
launcher, M1.
2066 rear lefi
in container
(HSN Code:
93012000)
250 MTS 1312 Comments  sought  from  Dio |
buckwheat Agriculture, Cooperation & Farmers
seed Welfare on 20.11.2019
Iﬂﬂﬁ.ﬁgs_ 210 | The committee in jts meecting dah:d
titahium 6-4 281119 decided to seck comments
Tib4 tumnings, from DAE. Actordingly, comments
theavy clips sought from DAE on 13.12.19
cobbles or
powder
5AMIsio | 88.0 Hmmenls_suught from MSME on |
inch raw 36.11.2019
agarbathi
counting 800+
1HOMTS 8§
inch MM raw
agarbathi with
coupting from
1200 112350
sticks per kg
I8MTS 50 Comments  sought from MOEF |
Aluminium (HSMD), DPHT & Mo Mines on
Dross 05.12.2019. Mio Mines vide OM No.

W7




01/53/8/E/AM20/D-34/1C

Hyderabad
U538/ EAAM20/D30010

Hyderabad
O1/53/8/E/ AM20/D-38/TC

ﬁ "ﬁsﬁe;:'pm"milisersﬁd s

309 | MFTDME hahﬁmﬁimﬁm

310 | MJs Deepa Balasubramanian, Tata

Hyderabad
G538/ EAAM2O/D-37/1C

Il | Mis Deepa Balasubramanian, Tata

""" ez
Petrochemicals Corporation, Pune
17.12.19
Institute Fundamental Research,
1121218 |2
institute Fundamental Research;
171219 |
Institute Fundamental Research,
S e S

-

pal 7 | Ti8h300-MV, dated 09013630 has |
mformed that Aluminium Dross s
defined as hazardous waste under
Schedule I of the Hazardous and Other
Wastes (Management and
Transhoundary  Movement) Rules,
2016. Under these Rules, MoEF&CC
shall be the nodal Ministry to deal with
the transboundary movement of the
hazardous and other wastes in
accordance with the provisions of these
rules. Therefore, it is informed that the
clearance/NOC from MoEF&CC under
the said Rules may be sought for this |
import.
_'35"35_'5531_”_4-.-5 = The case of the firm has been
green stone processed on file and the same has
gi‘a&-a s4wn been rejected.
cut
@ VLS | o8 Comments  sought from  Dio |
insects Biotechnology on 17,12.2009. Dio
drosuphila Biotechnology  vide c-mail  dated
melanopaster 26,1219 has informed that the
for basic application  is lacking in  cemain
| research mandatory information such as the type
activities from of mutant(s) viz. chemically induced.
Kyot stock radiation induccd or derived from
genter, Kyoto rDNA  technology and the IBSC
stitute of minutes wherein the proposal has been
té_:hnoiog_y deliberated and approved.
25mVLS 25 Comments sought  from Do |
Insects Biotechnology on  17,12.2019. Dio
drosophila Riolechnology  vide e-mail dated
melanogister 26.12.19 has informed that the
for basic application is for import of 250 vials of
research D.melanogaster RNAI lines, there is no
aclivities from foreign protein expressed from non-
Vienna model organisms, hence application
drosophila falls in the purview of their IBSC, The
research applicant may be requested to provide
center, Austria IBSC minutes wherein the proposal has
been deliberated and approved,
650 VIS 3 Comments sought from Dio
Insects Biotechnology on  17.12.2019, Do
drosophila Biotechnology  vide e-mail  dated
melanopaster 26.12.19  has informed thar the
for b_asi§ application is lacking in cerain |
| research | J_Eandgilnry infumaliu_nsu;h-as the type |

w7



16.12.19

M/s Shree Momai Krupa Jewellers, | 15

312 | Mis Ewm_@ HEiasuhrama;nian, Tara
Institute Fundamental Research,
Hyderabad
O1/53/8/E/ AM2IVD36/1C

313 | Mis Shashi Industries, Bangalore
01/53/8/EAM20/S-144/1C

| 314 | Mis Upper India Inorganic
Industries Lid, Chandigarh
O1/53/8/E/AM20/U-7/1C
315 | Mis Ce Centre For H; Human Genetics
OL/53/8/EAM20/C-34110
et
Maharashtra
_ OVS3B/EAM20/5-159/1C
[ 317 | Mfs Uma &

Mis U&l_aShmyr sﬁ:maﬂ_ ==

10,01.20

IS{HEEI

§2

020120 |

080120 |-

= =

activities from |

FLY ORF,
university of
zurich,
Switzeriand
2124 VIS
Insects
drasophila
melanegaster
for basic
research
activities from
Indiana:
University,
Bloomington,
LiSA

300000 kgs | |

raw dgarbatti

40 MTS zinc Zing
dross
L

900 VIS

drosophila
SVLS
drosophila
493 VLS

_dmmp_hila -
12 kga Yellow

alloy GLP
HGS0
30 kgs

9.2

of mutani(s) with respect fo foreign

genc-insertions  from  non-model
organisms and the [BSC minutes
wherein  the proposal  has been
d:,luherated and approved.

| Comments sought from Dio |
Bmtechnni{;-gy on 17022019, Do
Biotechnology  vide e-mail dated
26.12.19  has informed that the
application g lacking in certain

mandatory information such as the type
of mutani(s) viz., chemically induced,

radiation induced or derived from
rDNA technology, quantity to be
imported (as per the IAEC and Forest
Department, Govt, of Telangana NOC
document, the number of vials

mentioned are 2000 vials however in
the above said application the request
is: for ‘import of 2124 vidls) and the
IBSC minutes whisrein the proposal has
been deliberated and | approved.

" Comments s sought from MSME on

| 10.01:2020

The committee noted that as per
Notification No. 51 dated 18.03.2020,
import of Zine Dross under ITC (HS)
Code 26201910 is permited freely to
the actual user or to the trader on
behalf of the actual users authorized by
SPCB on one time basis and subject to
verification of documents by the
Custom  Authority as  specified in
Schedule VHI of the Hazardous and

other  Wastes (Management  and
Transhoundary - Movememt  Rules,
20186). Accordingly, the committep

| Sfelded nclosethotum,
Comments sought from D/o
Biotechnology on 13.01.2020

[ .(:Dmmunmought from DPIITon
05.03.20

Comm éﬁsaughl from DPIIT on

]

A



=

Bangalore T I W - - ]
| D1/S3I8/E/AMR0R-8/1C coins |

318 | Mis Rubamin Pvi Ltd. Panchmalal” 130120 [ s000MTS | ERTs0 ] “The commitice noted that a5 per |
O1/53/8/E/AM20/R-59/1C Zinc dross Notification No. 51 dared 18.03.2020,

import of Zine Dross under ITC (1159
Code 26201910 is permitted frecly 1o
the actual user or 10 the trader on
| behalf of the actual users authorized by
- SPCB on one time basis and subject 1o
verification of documents by the
Custom Authority as specified in
Schedule VI of the Hazirdous and
other  Wastes (Management  and
Transboundary Movement  Rules,
2016).  Aceordingly, the committee
decided to close the case,

319 | Mis Innovac3d Pvi Ltd, | 180120 [sokes g Comments sought from Dept, of
Maharashtra titanium ‘Atomic Energy on 24.01.2020
DV/53/8/E/AM201-50/1C powder metal

powder EQS
titanium 164

320 | Mis Joy of Reading, Telangana | 23.0120 J100bex | il | Comments sought from HRD on |
O1/53/8/EAM20/-31/1C printed used 31012020

chitdren books
for school
library

321 | MUs Paninian India Pyt Ltd, 210120 [ 1s00kg T | B Comments sought fromDept, of
Hyderabad 64 metal Atomic Energy on 27.01.2020
01/53/8/E/AM20/P-S6/1C powder . _

322 | Ms Saveer Matrix Nano Pyi L b, 090220 | lonkmswrnes | 0 | Tobedecided in the EFC,
Noida spherical
O1/53/8/E/AM20/5-189/1C titanium alloy

are sphericaf
plasma
dlomized
péﬁ;'der with
lowjoxygen
content for
manufacturing
of automobile
industry using
advanced
manufacturing
process such
as HIP,
additive

J rr;amffamuring j

N




[ 323 [M.ﬂs BDJ Oxides Pyt Lid., West _I_l]_‘?.ﬂi'E | 500 MTS Zine | 7881 | The committee noted that as per
Bengal Dross Notification No. 51 dated 18.03.2020,
OVS3/8/E/ AM20/B-50/1C import of Zine Dross under 1TC (HS)
Code 26201910 is permitted freely to
the actual user or to the trader on
behalf of the actual users authorized by
‘SPCB an one time basis and subject to
verification  of  documents by the
Custom  Authority -as specified in
Schedule VIII of the Hazardous and
other  Wastes (Management  and
Transboundary ~ Movement  Rules,
2016).  Accordingly, the committee
decided to close the case.

1324 [ MG Chemicals Pyt Led, 07.02.20 | S00MTSzine | 7881 The committce noted that as per |
Kolkata dross Notification No. 51 dated 18.03.2020,
01/53/8/E/AM20/1-350C import of Zine Dross under 1TC (HS) |

Code 26201910 is permitted freely to
the actual user or 1o the trader on
-behalf of the actual users authorized by
SPCB on one time basis and subject 1o
verification of documents by the
Custom  Authority as specified in |
Schedule: VIII of the Hazardeus and
other  Wastes {Management  and
Transboundary  Movement Rules,
2016).  Accordingly, the committee
decided to close the case.

325 | MUs Vishaal International, 060220 | 2s0000kes | w06 Comments sought from MSME on
Maharashtra raw incense 11.02.2020
U1/53/8TE/AMZ0/V 41710 sticks
agarbathi )
326 | Mis ArcelorMital Nippon Steel | 11.63.30 - | 200000 MTS | 12265.5 | Comments sought fromMINES on
India Ltd.. Maharashira millscale 13.02.2020
O1/53/B/EIAM2O/A-1 14/1C
327 | MJs Ruby Nelson Memorial | 27.02.30 | Glucometers. | 1018 | The commities decided to examine the
Hospital, Jalandhar Clothes, First case on file,
OU/S3/8EAAM20/R88/1C aid boxes,
Ophthalmosco
| pt. Electric
Beds, Bedside
cabines for
hea®theare etc
{as per ANF-
2ZM)
328 | Ms Eternia Trading Pvi 14d., |60 | 2okes 12 | Comments sought from MSMEon
Mumbai industria| 25.02.2020

deodorant




| 329 | M/s Ambica Dhatu Pvt Lad,,

| Howrah, West Bengal

O1/53/8/E/AM20/A-13111C

Vi Valaramaey Agarban Worke ]
Gujarat

OV/S3/8/EIAMI0NV 4 8C
| MJs. Valencia Rubber Tech Ltd,,
Morhi
OL/S3/8// AMRO/V- 1310

[ 21.02.20

to the

RA Ra}kot may enhance unamity of Used rubber se
authorization No. 24 1902238 dated 13.07.2019 with pro

applicant and RA Rajkot.

332

| Mis Saint-Gobain India Pm?d’.;—r

Sriperumbudur, Tamil MNadu
01538/ E/AMZOS-22001C

RA Chennai may

be sent by e-mail to the

(333

[ M/s Hi-Tech Advance Product,
Indore. 01/53/8/E/AM20/H-38/1C

applicant and RA Chennai.

silver

3000 MTS

#ine dross:
serubiscullises
| 1 as per isri

[T

black incense
Eick

enhancement
in the quantity
of UIsed rubber
scTap
(cut/shreddedy
baled press)
from 3590 MT

_| %0 15008 MT IS, el
rap (cut/shredded/baled press) from 5590 MT 1o 15000 MT of the import
value. The enclosares will be sent by e-mail

larget
(9997 AG
spuiter target)

19.02.20 ‘[_ﬂ Sets of CO2

dart projector
IMDRB [ 3-
4No,, CO2
dart projector.
IMST-3 Nos,
1M COZ dant
projector |
Now. Transport

case J Mf_}ﬂ—el

Request for |

r 44372 | The committee noted that as per

issue ﬂ?iﬁrpur: authorization to the applicant for import of
target) from USA for a proportionate CIF value subject
T.5. dated 19.03.20as well as with actual user eondition

portionate increase in the CIF

Notification No. 51 dated 18.03.2020,
import of Zine Dross under [TC {HS)
Code 26201910 is permitted frecly to
the actual user or to the trader on
behalf of the actual users-authorized by
‘SPCB on one time basis and subject to
verification of documents by the
Custom  Authority as specified in
Schedule VIIT of the Hazardous and

other  Wasies (Management and
Transboundary ~ Movement  Rules,
2016).  Accordingly, the committee

decided to close the case.

Comments sought from MSME on
25.02 2020

| A ppmed_ns' ~ recomm ended E

MoEF&CC vide OM No. 23/24/2018-
HSMD dated 17.05.20 and DPUT
vide OM No. P-47012/54/2019-TSW
dated 06.03.20

;\p'pruvnd a5 recommenided E
DPHT  vide OM No. p-

47012/25/2020-T.S. dated 19,03.20

2715.749 Kgs of silver target (9997 AG sputter |

la the condition mentioned in the DPIT vide OM No. P47012/252020-
besides other syl

conditions of import authorization, The enclosures will

[ 9.18 _[A_ppruv_r:t_l a5

recommended by |
MoEF&CC vide OM No. 3-12/2019
WL (Part-2) dated 24.03.20




ST i s
' transport case
IMC-3 No:
Transport case
IM-1 Nog
Venting Pin-8
No; Syringe
connector-§
No; 3.0m]
s¥ringe-22
Noi 3.0m|
syTinge-22 no:
Needles
[.5X38mm
Plain- 80 no;
MNeedles
2.0X40 mm
Plain-40 No;
PRO3
safteveab-§
ng; PROS
safgtecab for
syringe-8§ ne:
CO2 container

bix,

RA Indore may issue the import authorization io_ﬂ:éﬁﬁfil%ﬁ for iﬂ?p:}r#ﬂﬁs of CO2 dart projector IMDB 13-4No., CO2 dart |
projector IMST-3 Nos, IM €02 dart projector 1 No., Transport case IMDB-4 No: Soft transport case JIMC-3 No: Transport case
IM-I No; Venting Pin-§ No- Syringe connector-§ No; 3.0m! syringe-22 No: %.0m] syringe-22 no; Needles 1.5X38mm Plain- 80 iy,
Needles 2.0X40 mm Plain-40 No; PRO3 safteyeab-8 no: PROS safegecab for syringe-8 no; CO2 container 16 eram-15 box from
Denmark  for a CIF value of Rs. 1647178.45 (EURO 20615.50) subjeet to the condition mentioned in the MoEF&CC vide OM
No. OM Ne. 3-12/2019 WL (Part-2) dated 24.03 20 as well as with actual user condition besides other usual conditions of impor
authorization. The enclosures will be sent by e-mail to the applicant and RA Indore.

| Import of Gold & Silver Dore T e e
334 | Mis Shri Harl Kripa Industry, [ 17,1209 [ TMTofGold | 10584 | The firm is applying for gold dore for
Haridwar dore bars the first time. The firm hus enclosed
OL/S38/E/AM20/S- 134710 copy of (i) Pollution Certificate dated

02.09.19, valid upto 01.0924 from
Uttarakhand Pollution Control Board |
Roorkee (ii) Copy of Udyog Aadhaar
Registration Cenificate from MEME:.
The request of the firm was deferred by
the committee in its meeting  dated
311219 and 30.01.20 for want of
NABL. Now, the firm has submitted
NABL Certificated dated 12.03:2020,

valid upto 11.03.22, Accordingly, the
| L | J mmmittfc_de‘c_ided to approve | MT |

peL




e

5 .hTir's_ﬂlsi'ia Gold P\md: New
Dethi
O 33/8/EAM20/ =450

336 | MSRK Jewels, Gurgaon |
01/53/8/E/AM20/R-91/1C

337 | Mis 1) Gold Refinery Pvt. L1d, |
Howrah
01/53/8/E/AM20/1-38/1C

i-4|

05.03.20

I e e am mamw

dore bar
(content upto
95 percent
purity)

d?[]' m uf_
Silver dore
bars

| EﬂﬂT Ir.g:; g{:!ﬂ_

- 77600.0 |

physical verification of the refinery
by the concerned RA.

The firm has__b_ceTgrEnmd import
authorization for gold dore bar in the
past. The firm has submitied copy of
Udyog Aadhaar from MSME. BIS
License dated 06.08.2019, valid upto
05.08.20, Pollution Centificate dated
130120, valid upto 310723 from
U.P. Pollution Control Baord, Greater
Noida, UP. As per custom debit sheet,
the firm has imported 53,32 Kes out of
300 Kgs permitted vide previous
import authorization dated 02.07 2018,
Accordingly, the committee decided
to defer the case till the firm utilizes
substantial quantity permitted vide
previous import authorization dated
02.07.2018.

The firm has been granted import |
authorization for import of gold dore in
the past.  The firm is applying for
silver dove for the first time, The firm
has submitted  copy of Udyog
Aadhaar from MSME, NARBL
Certificate dated 210518, valid upto
170520 and Pollution Certificate
(Consent to Establish) dated 04.08.17.
valid upto 28.05.22 from Haryana State
Pollution Control Bosrd, Bahadurgarh,
The committee noted that the firm has
not submitted Consent to Operate from
SPCR, Accordingly, committee
deferred the ease for want of
Consent to Oper_gte from SPSB.

05.03.20

ol ‘I:‘u’IT.-uf 8 e
Gold dore bars

35705.78

The firm is aﬁy:r_lg for the first time, |
The firm has enclosed copy of
Pollution Certificate dated 30.08.2018,
valid upto 31.07.2025 from West
Bengal  Pollution Control Board,
Kolkata, copy of Udyog Aadhaar
Registration Certificate from MSME,
copy of NABL Certificate dated
26.12.19, wvalid upto: 251221,
Accordingly, the committee decided
to-approve 1 MT of Gold dore bars.
subject to verifieation of the reﬂncr_v__

Mz




e~

Cases of Maize

I Y

e e

338 | Mis, Niraj Agro Foods, Chennai
O1/53/8/E/AM20/N-23/1C

Limited, Dethi
01/53/8/E/AM20/R-41/1C

339 | MJs. Rudraksh Overseas Privaie

[ 16.10.19

| 111019

| by the concerned RA.

e

maize feed
grade

25,000 MT of | 7400

The firm has submitied copy of
Existence Cum Capacity Certificate
from DIC Thiruvallur, Tamilnadu,
Verification report from RA Chennaj is
awaited.

| 4160 MT of
Maize

34252

Thé_ﬁi'las submitted copy of Udyﬂg_
Aadhar Registration Centificate [or
manufacture of other semi-processes,
processed instant Foods. Verification
teport from RA Panipat has been
received.  The committee decided 1o
examine the case on file,

| 340 [ Ms. Ravi l*;;pﬂrts,- New Delhi

O1/53/8/AM20/R-67/1C

21.01.20

341 | M/s Sri Saravana Stores, Chennai
01/53/8/E/AM20/S- 190/1C

040220 |

1S MT
Popeom

54,00

The firm has submitted Udyog Aadhar
Registration Centificate from MSME
indicating ‘activity as other grain
milling and processing, FSSAI License
dated 20.12.16 valid upto 19,12.22, Ax
decided in the EFC meeting  dated
30.01.20, verification report has been
sought from CLA New Delhi. The
same is awgited.

3000 MTS
maie corn

1278.0

The firm has been eranted import
authorization in the past. But, on
verification of the processing unit of
the firm by RA, it was found that the
firm is not an Actual User. Now, the
firm has submitted copy of Uidyog
Aadhaar Registration Centificated from
MSME as a manufacturer of Poultry
Feed and Existence Cum Capacity
from D/o Industries and Commerce,
Cheninai. RA Chennai has been
requested  to  furnish  physical
verification of the processing  unit,
Verification report if awaited from the
RA.

T
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